2335 Motion re.

time in both countries mention was made
of the appreciation by these countries
concerned of the policy of non-alignment?

SHrI Y. B. CHAVAN: Well, no
communique as such was issued after my
discussion there because the conditions
under which I left America were quite
different and are quite well known. As I
said, there was recognition and
appreciation of the conditions of the Indian
policy even in the U.S.A. There was
understanding of it.
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Surr B. T. KULKARNI (Maha-
rashtra): I would like to know this. Apart
from the traditionally helpful countries
like the U.S.S.R., the U.K., the U.S.A.,
etc, it was reported in the papers that
Britain had also offered our country to
build frigates for us and we had not
given a complete, responsive answer.
Is that true?

SHR1'Y. B. CHAVAN: I have made a
very clear reference to it that they have
made an offer. I have been able to make
an announcement of it and make a
reference to it for the first time that they
have made an offer and we have been
able to accept it in principle. Further
detailed negotiations will have to be
carried on on this.

PAPER LAID ON THE TABLE

SUMMARY OF THE REPORT OF THE GOV-
ERNOR OF KERALA TO THE PRESIDENT

THE DEPUTY MINISTER IN THE
MINISTRY oF HOME AFFAIRS (SHRI
L. N. MisHRA): Madam, I beg to lay on
the Table a copy of the summary of the
Report of the Governor of Kerala dated
the 8th September, 1954, to the
President. [Placed in Library. See No.
LT-3198|64.]

MOTION RE FOOD
SITUATION— continued.

SHrRI C. M. POONACHA (Mysore):
Madam Deputy Chairman, coming as |
do at this stage of the discussions on the
food problem after several speakers who
have with great thoroughness dealt with
the various aspects of the food position
as well as the agricultural production
programmes, | am afraid, I cannot help a
.certain amount of repetition. The Food
Minister's assessment of the situation as
regards the present food position in the
country and his various solutions, both
short term and long term, should merit all
the support from every corner of this
House
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[Shri C. M. Poonacha ]

During the debate, Madam, [ am
afraid more emphasis was laid by some
Members of this hon. House over the
immediate  shortage that we  have
experienced or the difficulties that we
are passing through in this country at
present with regard to the food position.
While it is admittedly true that we cannot
take such periodical shortfalls in a
light-hearted manner, the fact remains
that the problem could not be solved or
resolved unless and until we take up a fully
perfected programme on the long-term
basis.  That brings me to the question
which the hon. Food Minister himself
made about stepping up agricultural
production.  Stepping up agricultural
production is the only answer to the food
position or the food problem this country
will face or has to face.  Therefore, these
temporary periodical shortcomings at
various stages need not frighten us. I
would say that even with a very good
harvest we may have at times certain
scarcity conditions in some isolated pockets
in a vast country like ours. (Interruption)
So, with avery good bumper harvest
it should not surprise us that sometimes
we may find some difficulties here and
there, maybe due to the transport
difficulties, maybe due to certain
other difficulties. Threfore, we should not
try to lay full emphasis only on these
periodical shortcomings.  They have been
the feature of our food position in this
country due to its vastness, due to a
variety of reasons over which we have to
continuously keep a watch  and find
solutions. Therefore, i wa; coming to the
point which the Food Minister himself hns
very ably enunciated in his opening
speech about tackling the system of
stepping up food production from the very
grass roots. It is no use that we discuss
matters at the  Government level, and
here in Delhi we produce papers, set up
committees, expert bodies and have a full
academic appreciation of the situation. But
the fact remains that all this will have to he
carried to the doors of the farmer, the Indian
farmer, and he will have to
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be enthused, educated and persuaded to put in
his efforts in the direction of food production,
which is not going to be an easy job. It is a
stupendous job, it is a very difficult job, the
Indian farmer being conservative and not very
enthusiastic in accepting the suggestions
relating to improved methods of cultivation,
being tied up to his own traditions as regards
the agricultural production. He is not an easy
person to be tackled unless and until we
vigorously pursue the policy of getting to the
farmer's door-steps and persuading him and
even cajoling him to produce more and more.
This require” a sustaind effort, a vigorous
effort, may I say stupendous effort on the part
of everyone who is directly concerned with
the production of additional food in this
country. In this regard I might mention, as has
been mentioned already by several speakers,
about the various difficulties we have been
experiencing.

3p.M.

In the matter of food production, in the
matter of stepping up the production of
agricultural crops, the most important factor is
manure. Unless and until we make our
farmers manure-minded, it would not be
possible for us to see that agricultural pro-
duction increases as per our expectations. The
other day an hon. lady Member was referring
to the way in which Japan has been going
about this job and how the Japanese farmer is
utilising every item of manure that is
available for the production of food crops
while in this country we are not doing that,
and in support of that I would like to give
some figures. In Japan, the per acre con-
sumption of chemical fertilisers alone is about
235 pounds; it is about 213 pounds per acre in
Germany, while in our country it is four
pounds per acre. Are we going to step up
production if we continue to allow our agri-
culture to move in this fashion, by not
supplementing the land with the necessary
amount of fertilisers for the crops? We are
continuously  ex-
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trading from the soil, the mother earth, all this
gold but we cannot deplete her to the extent
that she becomes barren. The soil is not being
built up by a systematic programme of
fertiliser-manure application in this country. I
am glad that my friend on the other side said
that in Madras the farmer's budget in this
respect -occupied a very big percentage; his
land is properly worked with fertiliser. I am
very happy to hear that. It is true that in the
State of Madras and in the State of Kerala the
per acre consumption or application of fertiliser
is about 11 pounds. The all-India figure is four
pounds. It is under these circumstances that we
discuss the most difficult problem of increasing
the food production. It cannot be done unless
and until we make our farmers manure-minded.
We must ourselves produce in this country
sufficient quantities of fertilisers, step up the
production of fertilisers and make them
available to the farmer in abundant quantities
and also go to his very door and persuade him
to use fertilisers in greater and larger quantities;
then and then alone can our agricultural
production programme will meet with certain
amount of success. No doubt, irrigation water
supply and then the other timely cultural
operations with r«gard to agriculture, have to
be continuously put through the process of
agricultural production. But all said and done,
the main fact would remain that manures and
fertilisers in abundant quantities will be
required to step up agricultural production in
this country.

Now, let us see how we have been going
about this problem. The Third Five Year Plan
envisaged a total fertiliser production by the
end of the Third Plan of a quantity of one mil-
lion tons. At the beginning of the Third Plan,
the production was about two lakh tons. From
two lakh tons, our proposal was to step it up to
10 lakh tons. But the projects envisaged under
the Third Five Year Plan have not materialised
yet. The Namrup Project is much behind sche-
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dule, the Gorakhpur Project is much behind
schedule. The Korba Project for which a
licence was issued to a private sector firm is
not going to come up in that sector. Probably,
the Government will have to take it over;
perhaps they have decided to take it over.
Because of the shortfalls in our fertiliser
production programmes in this country, it is
not going to come even to four lakh tons by
the end of the Third Five Year Plan period. Is
this the way in which we are thinking in terms
of agricultural production in this country';

I come to the other aspect as far other
manures are concerned. For example, the
scheme of rural compost, the scheme of urban
compost and the scheme of green manures, all
have been worked out with thoroughness and
in great detail in the Third Five Year Plan. But
what are the achievements, I would like to
know. The achievements have been far from
satisfactory, and in this field, there is no
technical know-how required nor any foreign
exchange or other thing. It is a pure and simple
method of educating our farmers, our agricul-
turists, our villagers, to conserve the refuse,
the farm-yard manures and a variety of other
things in a particular way. It does not take all
the time of theirs but it is by guiding them and
putting them in the way as to how to conserve
these valuable materials which can be very
useful manures, and with the application of
such manures how agricultural production can

£0 up.

In this direction, when we talk of compost
schemes, the green manure schemes and such
other things, the most important factor would
remain the strengthening of our extension work.
This morning the hon. Minister for Community
Development was himself admitting the fact that
the number of extension workers in this regard
was far too short and that unless and until we
build up an army of such extension workers in
this I country, the agricultural production
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programme would not meet with any

great degree of success. Now comes a very great
problem, of how to find the real type of educated
young men—an army of young men—overnight
K> assist the existing machinery on  extension
work that has been  already established all over
the country in all the Community Development
and Natioaal Extension Block areas. Here I would
like to make an unorthodox suggestion, it might
appear to be a bit fantastic. The hon. Food
Minister himself was Minister of  Education
and he knows the problems of education more
thoroughly than most of us here. There has been a
suggestion made by very eminent educationists
in this country that the type of education that is
being imparted is not conducive to our national
development as a whole and that in particular it
is not related to the overall economic development
of the country. Suggestions have been
therefore made at times that the graduates who
pass out from the colleges should be compelled to
serve one year in a village before they receive their
degrees. I should think that this idea is worth
pursuing further. We should by law prescribe that
the graduates who complete their college education
should serve in the villages as extension
workers, as gram sewaks, for a period of 12
months before they are entitled to get their degrees.
And such a decision would immediately bring
under our command an army of young men who
could be put as assistants to the extension workers
in the villages. They would not have many
commitments. They should be paid a reason- j able
allowance during that period and j by this method
only we can streng- | then the extension work. I
am sure that the country will tie  greatly
benefited.  Agricultural programmes could be
accelerated and more  than that, I am sure that
these very young men, the future generation,
would t>° greatly benefited. And that would be a
right thing in the right direction, i But that
requires the attention of great persons and
Ministers of  the
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Central Government here. I suggest that this
idea with regard to the strengthening of the
extension machinery in this country may be
taken up for consideration. Whatever we may
discuss here, whatever our own researches and
assessments of the situation, the most
important thing would be that we have to carry
the message to the farmer. We have to contact
him at that level to make the programme of
agricultural production a success in this
country.

THE DEPUTY CHAIRMAN: You have
taken 15 minutes. There are so many
speakers. The Minister is going to reply at
4. PM.

SHRI C. M. POONACHA: 1 would take
another five minutes.

THE DEPUTY CHAIRMAN: But
there are still about 15 speakers. You
will be keeping out someon, from
your side.

SHRI C. M. POONACHA: In order to
increase agricultural production there should
be concentrated and concerted action for
stepping up fertiliser production in the
country. Also-the output of various compost
manures should be increased.

Then, Madam, I suggest that  we should
not deny to ourselves the great amount
of most valuable material, both in the form
of food, and manure, that lies in the high
seas surrounding our  coasts.  There was a
suggestion at one time that a fish trading
corporation would be established. 1 must
suggest to the hon. Minister that thig i; worth
pursuing. It should not be only one
corporation but we rnay have to have several
such corporations established in every coastal
State, namely Gujarat, Maharashtra, Kerala,
Mysore, Madras, Orissa and Bengal.  And the
techniques of fishing along the coast, both deep-
sea fishing as well as coastal fishing, will have to
be modernised. That will supplement our diet
too.
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A.t least in my own humble calculations I
find possibilities of adding one million tons of
most valuable food to our existing food
supply position and the unwanted material of
the fish that is not immediately required could
be converted into very valuable manure. This
manure would augment the manure supply
that we so badly require to increase our agri-
cultural produces during the Third Plan
programme. (Time bell rings.) One minute
and I have finished.

As far as agricultural production
programmes are concerned, [ would
request the Government both at the Centre
and the States to take it up in all
seriousness. In this I feel that much will
have to be done by the respective State

Governments. The State Governments
will have to assume certain
responsibilities; certain responsibilities
will have to be fixed on the State

Governments. No doubt whenever there is
scarcity or  difficulty, everybody looks
to the Food Minister here. They
approach him as if he will produce food by
the magic wand, which is not possible.
Every Chief Minister after his return from
Delhi says that he has  approached th,
Food Minister who has promised to release
so many tons of foodgrains. How long can
we go on on that basis, I ask? On the other
hand what I would suggest is that having
assumed the responsibility to feed the
industrial centres and the big cities  from
the buffer stocks, the shortages of every
State will have to be assessed  and the
States must be asked to meet a certain
percentage of this shor.age. Every year
10 per cent,  of such assessed shortages
should be met by the States
themselves, and in  the course of three
or four years the State should put their
entire effort at minimising their shortages to
the extent possible, at least by about 40 to
50 per cent. Thatway we should tackle
thig question both at the State a; well as at
the Central level from the grass roots, that
is, from the farmer's level, as the
Minister rightly putit. Thank you.
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SHRIM. RUTHNASWAMY (Madras) : The
challenge taken up by the new Food Minister,
when he accepted the invitation df the Prime
Minister, reminds me of a challenge taken by
another Food Minister about 3,500 years ago,
probably the first Food Minister known to
history. When Joseph, the Jew, was called
upon by Pharash of Egypt to meet the threat of
a famine, what Joseph did was before the
famine came on he bought up all the
foodgrains available and during the period of
the famine he began selling the foodgrains
thus stored to the people. After a time the
people exhausted their savings or earnings and
they offered their jewellery in return for food.
He took the jewellery and gave them food in
return. Finally, when all the movable goods
were exhausted, the people offered their land
to him. Joseph took away their land and made
the State the sole owner of the land and the
people its tenants. I hope that end will not be
the end of the Food Minister's policies.

Our Food Minister is an energetic Minister.
And if this Food Minister does not succeed in
solving the problem, I do not think any
Minister  available to the  Congress
Government will be able to do it, for he
belongs to a great agricultural community in
th, South which has made the dry lands and
high lands, of Coimbatore into an agricultural
garden. While wishing him all success, I
regret the measures that he has formulated will
not enable him to achieve this object. The
statistics on this question are well known. The
very first page of the Minister's statement on
the food situation tells ug that the index of rice
production from 1956 to 1963 has shown a
rise 'from 120-4 to 127-4 and wheat from 140-
7 to 160-4. But at the same time the index of
prices has also shown a rise from 106 in 1956
to 122 in 1963 in rice and 90 to 91 in wheat.
Now this rise i" price of foodgrains i not to be
wondered at. It is in keeping with the general
rise in prices not only due to the rise in
population, to the explosion



2345 Motion re

[Shri M. Ruthnaswamy J of population, as
the familiar phrase goes, but to the explosion
in governmental expenditure. Administrative
expenditure has grown by leaps and bounds.
Deficit financing, a-s has already been
pointed out, has gone up to the extent of Rs.
600 crores in the Third Plan period. Now, you
go on pumping money into the economy of
the country and production does not keep
pace with this large amount of money pumped
into the economy. How can you help the rise
in the prices?

With regard to measures adumbrated by the
Pood Minister, he has divided them in his

lucid speech into three  parts, production,
procurement and distribution. In regard to
production, there are long and  short-term

policies to be followed. The long-term policies
I shal] briefly run over because they do not
concern us  immediately but they are
responsible— the policies followed or not
followed by the Government—for the low rate
of agricultural production.  Protection and
promotional programmes like anti-erosion
measures, protection against floods ar,
conspicuous by their mrelative absence.  No
money is spent on land reclamation. ~ Large
volumes *of water are flowing in our streams,
not to speak of the large rivers, without being
made use of- We seem to' be living in a sort
of anxious interval between flood on the one
hand and edrought on the other. Drought
we cannot help. It is due ot lack of rain but
flood control is within our reach but very little
has been done to control our rivers. Every
year the Brahmaputra, the Kosi, the
Ganga and the Jumna are in floods. Every
year people suffer from the  floods but very
little has been done by the Government
to control these floods.

Then there is the long-term programme of
promotion of literacy. The Food Minister
looks forward to scientific ideas reaching the
agriculturists but how can the scientific idea;
reach them
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[ when they are not able to read and write? The
rate of progress of literacy is deplorable. It is
one per cent per year. At this rate how soon
can we reach the 75 or 100 per cent. thait is
necessary in order that the agriculturists may
become literate or educated and be able to
absorb and utilise all the scientific knowledge
that is made available by the Government.

Then there is so much foodgrains lost
through the depredation of monkeys, not to
speak of the amount of foodgrains that will
have to be spent on useless cattle. All these
are losses that can be prevented by sane and
rational policies.

In the short-term measures, adult
education—social education— has been
completely neglected. All this information that
is available about scientific methods, about the
change of nutritional habits from ' cereals and
grains to , cereal diet modified by vegetables,
all this information does not reach the
common man, the peasant and the
agriculturist. The Minister could organise
weekly radio talks on the necessity of
increasing agricultural production, on the need
for changing the nutritional habits from a
purely foodgrain diet to a diet diversified by
vegetables. In a large vegetarian country, with
a large vegetarian population like ours, it is
deplorable that so little vegetable is added to
the diet of our people.

There is a woeful lack of roads in our
country. I refer to village roads that will
connect the village and the land, and also the
farmer with the market or railway station—
and the nearest trunk roads,. We are about the
poorest in roads among the civilised nations of
the world. We have about 27 miles of roads
per 100 square miles of territory. Unless we
come up to 75 or 100 miles of road per 100"
square miles of territory we shall not have a
road mileage adequate to the requirements of
this country. So we want a road building
programme of at least 100,000
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miles of roads per year instead of the
meagre 5,000 miles of roads provided in
the Third Plan.

Then there is so much unutilised
irrigational  capacity. Major irrigation
potential is reported to be unutilised to the
extent of 17 per cent. Minor irrigation
potential is reported to be unutilised to the
extent of 40 to 60 per cent. Fifty per dent,
of the improved seeds go into consumption
end not to the soil. Cattle dung is also
wasted. Out of 1200 million tons of cattle
dung, only 72 million tons go into manure.

What about the incentive? Perhaps, the
Minister hopes that his Agricultural Price
Commission will be able to offer a price
that will be an incentive' to the farmer to
produce but more than tire incentive of the
price rise, the incentive to produce more is
lowered by the recent agricultural
legislation of the Government like placing
ceilings on land, cooperative farming etc.
The Member Kerala taunted us, the
Swatantra  Party, for quoting the
agricultural system of Formosa. Shri Dah>
Patel quoted the agricultural system of
Formosa against the agricultural system of
the Congress, not against the agricultural
system advocated by the Swatantra Party.
We are not in (favour of any ceiling on land
because it takes awiay from the farmer all -
,he incentive to add to his land and it acts
as a powerful disincentive to his af ri-
cultural production. In a country like ours,
under the Hindu or Muslim laws of
succession and inheritance where at the
death of every land-owner, the jand is
divided equally between the eons, where
was the need for a ceiling on land? If the
money spent on cooperative farming had
been given to “hs individual farmers, it
would have resulted in greater agricultural
production.

SHRI A. B. VAJIPAYEE (Uttar Pradesh):
There is ceiling in Formosa.
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SHRI M. RUTHNASWAMY: There
is a ceiling but then the conditions of
Formosa are different from the condi-
tions in India. It is a smalll country with
a small population. Then the methods
of cultivation are different.

With, regard to procurement and
distribution we cannot depend upon one
sysitem of procurement and distribution.
There must be the State system, the co-
operative system and then the private
system. With regard to State Trading
Corporation for procurement, have we the
machinery, have we the personnel, have we
the human resources, to organise an
effective State Trading Corporation? That
was the difficulty felt during the last World
War. It was only in the ryotwari areas that
the Government found the personnel that
could tackle this problem of procurement.
Even in the zamindari areas now, there is
not that administrative personnel which
would be able to act on behalf of the
Government to organise the j procurement.
Co-operative storage j and other 10-
operative services—it is these that will
come to the aid of the agricultural farmer
and not co-operative farming. Private
trading must be allowed to compete with
State trading; otherwise State trading will
be getting into a rut, will be getting into the
bureaucratic routine, and forms and returns
will be the preoccupation of the personnel
of the State Trading Corporation, and
neither the consumer nor the producer will
get the fair deal that he can get from a
competitive system, of private trading com-
peting with co-operative trading and with
State trading. And then you must
distinguish among private traders, between
the honest traditional trader, and the
speculator, the man who comes from
outside the locality, may be from another
State, with bags of money, and is able to
outbid others and thus be abl, to outbeat the
Government in procurement. T am glad to
find that the Food Minister does not
contemplate monopoly being given ! to the
State Trading Corporation, but [ I think he
wants to monopolism trans-
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[Shri M. Ruthnaswamy ] port by railway. If
there is to be real L.ompatition, there must be
room for transport, to the private trader, on the
railways as well as on the road. People speak
of hoarders and black-marketeers? What is
hoarding? Hoarding is due to a continuous rise
in prices and therefore the hoarder, the man
who can hoard, hopes to take advantage of the
next rise in prices. That is why hoarding is
encouraged, hoarding is possible. Similarly
the blackmarketeer. Why is he encouraged?
He is encouraged like the village
moneylender, like the village bania, because
he is able to supply foodgrain at th3 beck and
call of the man who wants the foodgrain in the
blackmar-ket. It is on account of the facilities
and conveniences offered by the black-
marketeer and the hoarder that hoarding and
blackmarketing are possible. And now, this
can be prevented only bv an efficient competi-
tion between the private trader, the co-
operative society and the State trader.

Finally, Madam Deputy Chairman, the food
situation does not stand alone. It is linked up
with the whole economic policy of the
Government. The Food Department does not
stand alone If it is to be efficient, if it is to be
effective, it must work hand in glove with the
other departments. Tt was very depressing
when the other day the Prime Minister
confessed that there was very little co-
ordination between the departments of the
Central Government, that each departments
was a law unto itself, that it worked by itself,
for itself. Now, the Food Ministry cannot solve
the food problem by itself. It has to depend on
the Agricultural Department end the
"Transport Department or the Railway
Department and also to a 1 extent on the
Education Department. As I said, this food
problem is linked up with the whole general
economic problem of the country, with the
economic policv of the Government. We find
the present Minister, a good man, struggling
against the difficulties which he has
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assumed in the present food situation with the
ideology which he has taken upon himself,
struggling between equality on the one side,
progress and productivity on the other side,
socialism on the one side and plentiful food
on the other, equal distribution on the one side
and plentiful production on the other. These
are incompatible things, and it is with these
incompatible things that the Food Minister has
to engage himself, and in these difficulties one
who is an outsider can do nothing but wish
him the success that he deserves.
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# wifaw qfw =5 # 1 oAy fegfa @
WY FH AEAIEST RIWT & @t W
fa=re =% a1 ag w1 7FeE T A48T )
AT A ZAAT AT F EW A 4T 79
AT T &S o7 fE oA o sl
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F WA 97 &1 AT qX AL @A T
T AT FEF AV &1 GFET w5V
at & wHr wgEw § wrdar wEa fF
g1 $fg faaqrr § 1 o1 97 97 9547
o § AT F A q7 ogwafoi &5,
T A TLF TAT FTH AR R ATHTT
F7H FT WAF 77 & AfFT 9FH7 9977
wfa-see aw &1 AT 3, AarAi aw &
TEAT F, WA AF FT A1 AT H W
79 AT WIEAT # 7 399 warfaw A7
21, T THFRT F1E ATN 97 TET I AT
SRS TG i 1 A
Fva & afew o1 greafas & #0A
F1 FFAT F IFRI F4 A40 | gafAn
o waw e # AT fa=re e g
AT gH Wl ave F vow fagifes
Feq gin % "mr 97 #1917 "5 G
gaTe aras wwear ¢ & o @1 |
i mrgsamrETga 2 7 32
FA9 WG] & WYT A T OEW Aa)
A FIE
[l

J WA AT T R, 3T B9 AW 7@ 3,
WY FATY B2 F AT F—A7T ST
qo zwre 2—u%F faq w57 w19 WY
FHE W WE JYT AGT AT 4 wqOH

COAT W IA AT 49T F1 99 & fAw

“oo AN #T {17 7A¥ ¥ I T a7
wE, gfew d 3zt owrt W ww my
Zar fa g grefeat &1 foe @2t ar
771 & A1 IHA AIT FT AT AT A 4T
a1 feeed &7 faar giv moar qar
F7 9T e AT, 399 221 W fodr
T1aq oTE, T 97 AXTT | ZAT AT
a9 ad 32 | zafar  Aaw wfaw
ENTIT ATHTT FT AT EH 47T 77 ZMET
2 ¥ 3w ¥ 3z 1 799 99T 2 AT
FH ATAAT F7 WIT THF] ATAAT &4



2353 Motion re

[+ famagnr g o refa)
& ferr ol a® A1 3o 5 o
7 T THFE WA 9@ IR | wdl
ST AR & AR § @A 2, a9y @
a1 o1 %A1 fw 921 2, afsq aw
z® famrer 931 a7 92 2 1 A1 gurdy g
@ 087 Fraer An 5 arEE #§ qer
A AT qET AT AF ATT AT ZRIL AR
w1 9W F WY ATIAT 9T T2 2 AT AT
ATIAT 9 9T |

AATT AW W EHIT AR 9 FE
A7 9% VAT 2, TF WIT AT QAT q%T
3 omrg o FE 2 AT ZAET W
qEATE 2 AYT TAZIAN 9T F A FAL
TEE WAAT TF0 A 777 A fIEAT S
T E | AT 8 A F@ IRfET EA
ZH A %7 A g 9w 3w 0w
FIH FIAT A0 | A% fAm gure w4t
ST A AR TR AT FEAMT FAE |
fore AT AR HAT Z0, WT A1 9q A%
HT A9 IR 1B, AT AT FATE,
T FI AT AAT 2O FEM W AT
aryn faar =40 7 5 AvqAT afady
T A wwAr qran 7 faar, sasr am
B FT A A TB NHET FITET &
FATAT 4E1 A &, A7 qAT TIAT AAT A
qTH MR AFS  ZTHRTF AT 77 T
& | FTaNmfy wZrEan, 39 aaar 19
g ®1 Wadr war F FE "wEAr
xiwAT wAA # fawdr & @ ® Ay
3 7 grag A991 2, wey fauifes
e ¥ ¥ g7 WFT F Arav 97 TH
grar arfgg AT g7 A8 F7 A7 FAET
que CfgErE osE owT oA, A0 €A
Fq1", 77 T99 FATT F AT T ZATE )
g gfez 7 d srgar & aomr @99 &
a9 #rq a6 dfszwfafad & 3fan,
FAFT WA AMHAT AT F AW FAY
q 43 &7 q@0 w7 "%A | gATET
qraqrd a@d § (% wyw a7z w1 Tar
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FIH Z19 H FAF FH 5397 48 AT |
ERTIT FOOAFRTT 34 G497 K1 famrg
H A A 9@ET 1 gAY, ZATE agt AT
an = & & o A §, Fq aqr
¥ foa, w9 F fqa w=ar 419 977
FAAT WY &1 77 77 feaar 741 &
fawm  fasr ot v arzar 3 gz
g 97 47 Por 9T oY W A
faear 2 a0 wrAFT  AgAAT Z
T SFEIIHIT F ORIV AZ ATATT WA
7z WAy & ¥AifE Aafady w1 e
H12 F7 FAAT 1 T2 AT 2 WY WA
HET WA FW 9T AECE AT AA
@1 wifsw st faswer & w4977 O
¥ EEH KT W@ T AAT AT
uss A9 ¥ 410 0 ug qry faw a0
72 § W17 TAE FI7 29 42 AT FWTT
ff zw1? g1 FE fAew &1 gears
dar Fiar & A1 G feafy i £7 7@
fagan 7 dfEsl 0 & g
g7 Z9E 7 TG FATAT ET |

FATIT QAT TFEETZAZT WAAGIT
FOAT & HAT AE UF  ATAAT AAT FATA
Z1 FFT 3, 7% warar wr¢ fadq w0
T qrar & TAK owr 21 fomw fxay
TET AEAT KT FOAL F A7 H T 20
q | WAAE  AZAAE ART T AT
v fear 398 #a favarm 3 v
AERT FT AL FoATE W OZWIT AT
geEIZAz T A1 FH fFar 3997 T@E
wag FeE A g1 @7 ger o feafs
g & fF zaTe Az0 A1 qART WAt #
ECENIEC L CO MG EA I R i
gare wrfwadi  Frar adr adr T
FAAT F AKA FTH FOF AR TATE |
zw Wiz 5 g9 2t 4 70 ghfes
T AN ZH AT FATT |

gwit mzt faxeii @ ¢ A Yo
FAT A I4TF, FEAGAT AT HH0
z afss wa atg 7 A1 ogErT gae
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BeAZAL TELT &, ITRI AAFT FT
qaA  FH AGT FTA | HITH AT
d7  cawe fAwET, FEET TAT Y
Tz foar fs sad &4t 471 30w &
fag a1 fasadt fiv s=@ % &7
aa Far gr, faa T A a9 o
T | W gw T & 5 su amar
Frrr v 1 Aifag W@ Tar A Iad
797 = fmm fs &nTdfes s
F OqAT T AT g gl F wreaw
F a1 famr oo wrar 31 WS woad
i 2 f5 o7 gmro aew 42 3 fF gand
77t wia® ¥ wfgs TE 49 =iz &
a fweaz semaifza 1399 s
qr WA TG FT FGT AT FAT AT
fpefT W1 AFTT FT LA ATAT TAHT
qrEeaFar &2f & 7 91 W67 ArEHT T
A ©AFE AT AR TAAHE TEH!
FHETT FL WIT OAT FOH AN a9
AET F @@ AT FHIC A0 T ARAT &,
JAFT AR A A TEA F9qA
FT | IUH A9 979 NET F#TAAH
# far =e fasret & 247 ZR0

# wro #7ar # e S owesie
¥ frr § ITF A% W WAl warEw
T @ AT w4 | A7 g
§ gfg FOA q19 & ST QFAAAT Fle
HATH HTA AT E IAR AT THFT
oY A FNET, FAE 9 T
AT | % WATAT TrAT A7 A -
Ffafad srom fad ) TE T
wTH 70 Fr F g aa ad § s
#1 WA ar g1 a9 §  wrEerd &t
AT | FACE FHW OTAH IN A
70 WY g0 q1E< § Hars HATHT GE7
T8 a7 A4S0 &0 qASA ¥ AT F, I
AT 1 20 < ®LAT AT |

Tie DEPUTY CHAIRMAN: Shri-
mati Devaki Gopidas, You Thave
10 be very very brief,

6890 RS—T.
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SHRIMATI DEVAKI GOPIDAS
(Kerala): Madam  Deputy  Chairman,

regarding ithe food problem we have heard so
much talk here and I do not want to prolong
the debate very much because the problem
has been dealt with threadbare here.

Our declared objective in our Plans is to
raise the standard of living of the common
man. But now we find that because of the
food problem, the standard of life of the
common people has gone down very low and
the people are suffering very much. It is
admitted that the whole structure of our life is
based on the prices of food materials. Now the
prices of food materials have shot up sharply
and consequently the daily wages of all
classes of workers have also increased. As a
result of all this the cost of living has risen ten
times and naturally the cost of production has
also risen to the maximum level. That is a
vicious circle. Government servants and
industrial labourers are demanding more and
more dearness allowance and such other
facilities to meet the rise in price of food and
all other essential commodities. Thus we find
that the whole of our life and its standard and
tenor are based on the position of the food
materials and the level of their prices. Once
the price has gone up it is impossible to bring
it down. Then who are the real sufferers? The
small peasants, the lower middle-class people
whose income is stagnant. Such a person
cannot dream of making both ends meet. As a
housewife and as a mother, [ may say that it is
the women folk who are the worst sufferers
when food materials are not available and ar,
costly. They have to feed their children, their
parents and their husbands and then, if
anything is left over, only then they may get
something to eat. Otherwise silent starvation
is the result. We find that the present
generation is not as healthy as the previous
ones. My grand-parents were healthier than
my parents and I am not as healthy
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[Shri Devaki Gopidas.] as my own parents.
Why is that? In those days there was enough
to eat and less number of people to be fed.
That is not the case now. The population is
increasing at the rate of 2-5 per cent annually
and the production of food materials is not
keeping pace with the growing demand.
Coupled with that there is the influx of
thousands of refugees to our country and this
has not yet stopped. That is the grave situation
we are faced with.

It is not fair to shut our eyes to glaring
facts. It will be uncharitable to say that during
the last seventeen years we did nothing for
improving agriculture. Considerable
improvement has taken  place, but
unfortunately it did not keep pact: with the
growing demand. It will be more correct to
say that our planners have failed in
perspective. While planning for agricultural
growth and fixing targets, they have failed to
take due note of the growing population and
the influx of refugees into our country. That is
the main cause of the present grave situation.
Now that we are faced with this problem, it
being a common cause, we have to think
together and find vrays and means to tide over
the difficult situation.

From the report of the P.A.O. for the year
1964, we find that the production of rice has
risen by 3 p cent in the world while that of
wheat is 6 per cent. less. The production of
milk is less than that of last year. There is no
appreciable increase in the production of
butter, fat and oils. In our country we find
there is a sharp increase in the price of not
only foodgrains but also of indigenous food
materials, edible oils, etc. If last year the cost
of living is taken as 150, this year it is 500.
Formerly we were often grieved and shocked
to see street boys fighting with dogs for
remnants of food from the dust bins. What
will be the position now? The position is very
grave. We have to see that all fallow
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lands are cultivated and all idle lands and
waste lands should be made available to the
peasants and they are encouraged to produce
more from their fields. We have to see thai
lizers are supplied to ,the farmers at
subsidised price. If the pi-ice of fertilizers is
so high, the farmer not be able to purchase it
and utilise it in time. Further a proportionate
production of foodgrains should be insisted
upon and not the encouraging of cash crops
like tobacco Increased production is possible
only on the basis of a remunerative price io
the farmers. If the farmer is to produce more
and if he produces more, he must be rewarded
with incentive prizes also. Governmer:should
take all steps necessary to increase the per
acre yield in our country which is still perhaps
the lowest in the world.

Food Situation

(Tj-me bell rings)

Now. T will say something about Kerala.
Kerala is the most deficit area i, the country.
There we have

our indigenous production but that is
sufficient only for five to six months in the
year and for the balance we have to depend
upon other areas, other surplus areas like
Andhra for instance. But now we are faced
with such a grave situation that we are not
getting any rice in our fair price shops and th,
co-operative provision stores. It is reported
very recently from Kerala that the co-
operative authorities who had gone to Andhra
for procuring rice, they could not get rice
because they had to pay a higher rate than the
billed price and the difference in cash. They
had to come away without getting any stock
because of that. It has been reported very
recently that about twentyfive lorries
containing rice were stopped from coming
over to Keral-Madras Government. It is within
the zone and if the surplus areas are to feed
the deficit areas, this should not have been
done. This is the cooperation we are getting
within the zone. If the zonal system is to like
this, I think it will create a much
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graver situation. It is the duty of all
concerned to see that the people in the
deficit areas are not starved. Kerala is
producing more of cash crops which earn
foreign exchange for the country as a
whole and | *because of this Kerala has to
be given due regard in regard to
i'oodgrains. Land there is limited and the
population is so high that there are more
than 1,250 persons per square mile. There
is no further area to be reclaimed for
purposes of cultivation. The only remedy
open to the State is to improve production
and in that regard also the Central
Government has to help the State in
accelerating production in the area that is
already under cultivation. For putting the
area in the backwaters under cultivation
huge resources are required and the State
Government is too poor to meet it. I think
the Central Government has to help the
State; in that case, we can produce a little
more and that will ease the situation. The
Central Government has to take greater
interest regarding Kerala which has
become a problem State in the country.

Thank you.

wat §A ATEW (5 ) o 9=
T Fyvas, & owmwr geErT A
wreaT & frmawd W famz o
T ooy g7 g i fagy
qg7 %% fafavrzy amg &7 fagwa #
7 A FIAT AEA § {5 wAw weai
q7 aga ariram g, adt 9 femifa-
fafa2t &, wre s=gia oo Fomifufafest
¥ w=gr gz @ fqavrn 513w a9
W, Fw # gewera 2 2o, faifE
wanT  gfaar 7 qri § az 33 a9
gfs qaawsa o r oA w0
g | WAL T TA FTAG FHEHT HI
aatar # i ag o an fws zwma =%
ar == mgar el w39
gt ¥ framr 2T o0 maer
qHITA § OF AT WA KAl ARAT F
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e w5y fafaes 4 1 jevs—v¢e
§ oft STOrREr AFATR 4, 9 Mo-
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q ¥w wfafmsn 7T 1 28%y-us
gw feemm @ ard % faferr adf
qr, 54910F g feorddz #7 mEesT
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qr 1 $eWE-%& H 1 wierm gurx &4
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fagr amFft y A A% =W &9 ﬁr
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A%E & 9w A% A A T r{gzv;.
FTT AT | TAfET § wO® WS FAT
rear ¢ f gune e fafaees qrea
fagar = § 39 9% T FOW T
srn wifgd, Gar A Z1 fw §8 /9w A
IATI AADF FTfEI AW | WX T
uF qIT qiF qEEA %7 faar mar oA
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AET |

dzg fzrdt Fgagq, § 9aF F
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FWI WATA WAl W1 9 T9 AT ATA
gaeie § Far 20w tmar fegam
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[ AT s Ararr]
#1944 & 1 Arwd 7z Aad § it
qese § ¥ g faary aar § Saa
T T 2 w7 797 s a1 fr oo
TAAT AT GIT FET E F AT Qo
BT B W41 1 2T T e o,
& az wara g, Pt wEEr
Fq 71 7T §, 92 &7 qAFAT & AT
AT ATA AT ATT TSI FT AT
NEATET it A5 T GRATE | FOHIT AT
vl FrAEl 1 7 w47 2, fzram q3w
S O g@ETEr &1 gFAr g
Oi faet &1 3y A" & wmardr w1
QT HArd & faar gwar & | Sy §
59T war fIr AT § R a3 @y
qal w1 f@ar qwar ) W W
g FAT v 8 ? oA & Sy A
g Ea Wz A A g, mE o an
& Wz gg 9 & | FfeT W gre a2
d fFogwma ¥ oo W wdr S Ay
WHLHT AR AT 9T TET 20 FW A
Tt T 44T T E, uvA 94§ gay
qF #1 q7T § | AfHT W Zrew aw 2
& Z9%T aET 1 W aEr E W@ E )
FAT W1 AR T & 3 A, 9w 917
araer gy # faer s ar fanr w
o Afea oy 3T a7 WA W@ v
fad w1 & | A W Tw q97 w09
SEATAFIZIME AT F o ATA FT
AT qT AT FRIL AT F OF FTT AT A
57 7 fAFar 41, 9o AT R AH A
a %% fawdr 1 gl Ay g aE AW
o ST faw 4 1 wre <Y @ 8y
W A azAT e gar B wae &
A9 qANT & I9 39T 9T 9§,
firad Pr war o 781 a3 & | WA
& AT H AN H T T 9 HEFNT
lo (g WEHT AT T WAL 3 A
w41 771 7€ % aafwat 1 2w (fasmar
ST | T AT aRRw ATy 4 A1 wafwa
¥t 7 faemar sy 9r | d39 fecdy
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e, s f fred gaare F1 AT
TAT 9T T AT YAFT G g i
St W e fre® are 93 wo wa fawdT oy
T 5 I8 To A7 faw W@ & A
AT T 94 To ¥ faFwar 4r 7z ;A
30 ®o WF fam T 2 1 4T qy Fo
Yo GF T 41 #F TE TREH I3 [T
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9% Fo 7 [IF L7 91 47 4IF ¢ %o
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T FT AALT FEavan F, A1 gL qq
F1 wATT faear &, W IgET grad
7z 21w 2 fF 3§ madwa e
gl 9% @l E |

At & 72 w5 ®7¢ w27 41 ¥ -
@ &1 wagE fasdr & o faa
A F TN ATE H LA E AT IH
et § frawgua q w3 a1 7T A
wram? gafas § g7 fafwer awa &
o HAT Agar § 5 o aaw e
T A@ F1 qw ww A Wiy fE
AN FT TATH FET A BF AGE A
frr 1 3ffr IrEsgmar 8@ &
T 99T W1 "9 3E w@fe € ag
qTETL £, Tvger TqAHE , ST AW
TR T G R | wAw | |l

g TR, WIF T g9q FEr

ezifawe 2 gafm 28 waw av T
FET § | HGSWT & oww H ouwm T T
ATEH FH AT FAT AT | qE B =
{0t FT 41 A7 A1 2 g et
qY TE wrhe = gar ar | & FE|
waq 9% w@ifees 4 oY @ ag W
@ AOEr 9 A 9 W T I
gug fawre 23 7 T wrwe @ oaA
SUAT 9T | AT F AT AT §ET
qqy T3 w=fwer £ | W qE UF &
qFET T 3 A1 wrwe d o A T2
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AT AT 3 avE ¥ R &
¥zw w=famrse § qwq € | fwogn
q ST a7 TF &, S TE T Goo FY
e &7 AGT A WHS £ | WAL FIFL
TEN THY gAl W AwAr Aedl g Al
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9T SR AT Agi w AFET g 1 FfwA
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wea faw v & ) dwe # e ¥
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AMFTEFa S | FrefERsEa g ?
gwa 7z ¢ 5 wifree @9 gu o7
EATET UFTT TAT NTEHT FT EZiqATEH
F FT HIfww TE FEATE )

& g @ # ¥ F ot ag AWy E
fr o A & e gfew i wifeg
% § wfe 781 § | wEma #
Fegfree Wigdl 9 ¥4 F@IEET H AT |
@7 gifed g7 |t &1 1 7 F g@
gar 3 fo & Fgfaee 78 g 1 fee st
# 7z wamal g % afwas g & fax
gu% faar wie w1€ ear g 7@ 8 |
= o w1 g mfwaw 2z #faw
Far, Tag o fergmT w1 9' F 9
Fur G | W AFE muwr femraa
) Ja AT E W T AW F1 TR A
a1 8, @ Muw! SEET F1 L2fanry
FTAT 9FAT | 4T AlGT # O fIwG
W wiv gudr w5 gy fwal ©
g2 fd wwet & | WO WO FEEL
yiEdy w=fgdy F7  ar f5r aua
T FUE FT AGET LA &1 SR
AT g0 FEm A F HwE -
famre &1 smar 1 zEfAd @ S
%2 51 WIWAT & THH WUH! IF £1AT
afaw gz A7 g1 § S9 ZAT
a mferge w2e ofsn § ww agl |8
1w # o ow ¥ A g ) wEE g
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fF e aa@ ew wT W T §
MT AT WG OF T qFLT FG 8§,
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FEF et o wlwy feadl &
fad amm wgfaad wgm =¥ a1 fegeam
FA AWMET mT Fgmar § R §
B9 How & fad gt g0 dar 57 a%4
§ 1 zufas & gwear g (s qfmma awmx
#1 9F FUAT e WIT GGl T FET
wfgd, woEdt & v wfed,
ar § #wwmr wGfed, s ==
F& TOAT =T | TS A AET wgay
@i 9T Es g & T feeem
FEE TR HE EET £ 1 gafay
o W9 UEw T ATEl § SR AT %A &7
Fifomr %71 F=w, 09 w7 EZ0 91T |



2365 Motion re
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Tar DEPUTY CHATRMAN: There
the arguments
have

i no answer to all
that you are forwarding. You
not been called for want of time

:ee Sl

‘ium-"' 2 e e S e

S N e ot
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oo b L WG e dp
W eabye pagt S B My s
2 s ela Wia ype g LS

Taer DEPUTY CHAIRMAN: Wil
vou please resume your seal? The
| Food Minister.

Pt b W oyl 02

s & 8 aala Wiy yue

B Y TR N v e T
e T T

Tue DEPUTY CHAIRMAN:. Ovder,
order. ] am on my feel.  Please

© take vour seat

e~ aa S W L, [,..‘..

ol gyl yeld el yae
ot Uler ae et o Pl

lod indgm gapl gpdd e @ e
tad

Tue DEPUTY CHAIRMAN: Order,
order. T am on my feet.

SLNPD IRV VL B PR E e

uen-ag%ﬁ::c-"-a.m 2
B e e i
feggy bl gl 2gae - LKL S
e EFIfe - & Ul 18 4.8
L T S T
S5 el oymgls 05 A ISy S
Lo e A B o e
(L LSRN VOU RS PR W S
2

Tue DEPUTY CHAIRMAN: I am
on my feet, When 1 am on my feet,
| please sit down,
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Tix DEPUTY CHAIRMAN: Order,

order.  Please take your seat.

(Interruptions.)
e ln faS ooyl -
- anly Ule Ol ¥ wl s3e

Tueg DEPUTY CHAIRMAN: Now, |
want to say that this sort of dis-
honoura®le behaviour will not be
permitted in the House, When the
Chair is on its feet, the hon, Member
1 have given
my explanation as to why you have

must rasume his seat.
ot been called.

pEhegkal § b el e e
ﬂ! L. - Lige ,‘ 0.513 .:44:.’\".-!

=y e e ol @B o
- Uy e

AT T am s 0E @
{smrevzm ) Jem, § 7 93 fawtaa
1 VT %‘mﬁ'fq‘!f D;Ef'q'r.'ﬁ' 1[I
v i2ar ur T e AF A AT T
T A aE A dIrgAr oz
qy7 THH GT A da Er Wi AE
a7 s HEr G2 FEeow 0 gge
i EAE ¥ o Ay W w9
imE ard & e far w A
TER W e wefiE gun A1 oA g
HVTE T OTRE ORI AE
H NF g 0 AT U
R 1™ #eq & wway Amfasz wid 5
7232 §IATZ AIT gwel qiAtal qUEar
CERESE L A o B B & 4 ey
TR A HA A9 wi oww AR faar 2
FRTNT WRIgW g I T W
WiT O Oq@E TR AAT 2

)

faap quT ?

Hindi transliteratisg,
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TAAN FAT ¥ ATE WL 7T Wi -
faz @17 7 oY qa sy w41 4 faar
AR 2 rAviwmgEE FAR
AAAI FTRAT ¥ ) AT AT GET A
AT &1 AT AT A A qE ¥ A
v e 7

Food Situation

Tue DEPUTY CHAIRMAN: There

is no answer to all the arguments that

| you are forwarding. You have mnot

you pleise resume your seat?
Food Minister.

order, T am on myv feet.
your seat,

been called for want of time.

=l ey A WA ‘wfAe’ o e
= a3 7 783 w2 [4gawm 9% ag9 e
7f w1 fam w7 vEd & F woAr am
frarm fe7 o w@ F9F o1 @ A
g1 fror owm 7 g2 & SmRAr
qFFAE 7

Tue DEPUTY CHAIRMAN: Will
The

Ao wm wXEm o mfEe
& a7 s apm e g e wiow
uzfuz gy 2 AV A AT w1 oW
Tt wiwrfEm oam

Tuaz DEPUTY CHAIRMAN: Order,
Pleu=e take

w1 o @ e ArfEa’ o &
fagra ams 4r wKa F Ha I
ArEA W4zl 7 7 G WIWH wraEr
gyt fam o |

Tue DEPUTY CHAIRMAN: Order,

order, T am o my {eeg,

W1 eIT AW & il AR
i ey fefeslasom !' | 1w fefem-
fqaam w1 531 F{‘;f‘l’ FT IFAT |
7 qr4 o1 EET aul P a2
qige Fo  FHF ug TH F ia0
ma€ g7 @ ¢ afsm TR
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[ e = 0w arfea’]
T for aga F aua A gy A7 wdT
A% FIE AT AT 7ar wr § )

THE DEPUTY CHAIRMAN: I am on my
feet. When I am on my feet, please sit down.

oA car’}k T wOF ‘anfera’
AT AT ARAT § L.

THE DEPUTY CHAIRMAN: Order, order.
Please take your seat.

(Interruptions.)

Al W A wW wiwa’ o uE
et wad frer anfza

Tue DEPUTY CHAIRMAN: Now, I want
to say that this sort of dishonourable
behaviour will not be permitted in the House.
When the Chair is on its feet, the hon.
Member must resume his seat. I have given

my explanation as to why you have not been
called.

AT @ At ®Ow afea’ 0 #
a1 39 awg v fefosfadas azive o
FLAFAT | T O 0 G232 5T ST A
AF-AFE F@l § 1

(The hon. Member then left the

Chamber.)

THE DEPUTY CHAIRMAN: That ii all
right.

SHHi  JAIRAMDAS  DAULATRAIV
(Nominated): Madam, if a Membe: refuses
to obey the Chair and conti nues to stand
when the Chair i; standing and in protest
goes awa; that cannot be the end of the
matter if rules ar, to be observed.

THE DEPUTY CHAIRMAN: Tha will be
looked into. The Food Minis ter.

IRAJYA SABHA ]
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SHrRI C. SUBRAMANIAM: Madam
Deputy Chairman, I hope I will not be
considered to be presumptuous if I say that
this House maintained a high level of debate
during these three days' discussions. Of
course, there was an exception, a bad excep-
tion—the speech of Shri Niren Ghosh. I am
sorry he is not here; therefore I would leave it
at that.

Food Situation

Many points were made here, constructive
points, but apart from that many Members
wer, generous enough to express a few words
of encouragement and some Members a few
words of sympathy in the difficult task which I
have undertaken. I appreciate those words and,
Madam, I very badly need those encouraging
and sympathetic words. I say it because, as it
has been expressed by very many hon.
Members, this is on any account a very
difficult task, but a task which has got to be
achieved and made a success of. And it is
from that point of view I have been listening
with care to the many points and suggestions
made by hon. Members. In the course of my
reply it will be physically impossible for me to
touch upon every point made here. It is not
that I do not attach weight to those points. I
can assure hon. Members that every point and
every suggestion made here would be fully
considered and examined and if hon. Members
would wish it I would even circulate the
decisions on those points and suggestions.

Before I proceed to deal with the general
policy I would like to deal with the immediate
situation about which many hon. Members were
naturally concerned. The first heartening aspect
of the situation, Madam, is that the kharif crop is
reported to be quite good. I have been receiving
reports from Kanyakumari to Kash-> mir that
apart from the devastation caused by floods in a
few patches—I am saying a few patches taking
into account the area covered—the general
report is that it is—and particularly the  rice
crop is—likely to be a
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bumper crop even though the millet' crops
have been affected either by floods or by
excess of rain in some of the States. We are
also trying to meet the situation with
imports. So far as I can see I see no other
alternative to imports. We ar, trying to
import as much as possible to meet the
requirements of the people. Tor-tunately,
due to the co-operation of the port
authorities, the railways and more than
thtu. may I say, Madam, of the labour
uniu..o and labourers it has been possible
to clear the congestion at the ports.

The story of food shins waiting in the
docks, waiting for berth and the country
going through the situation of a food crisis
no longer holds good. We are trying to
make arrangements to see that congestion
will be avoided in future also as far as
possible. We have intensified our
programme of imports, so that the
immediate situation within the next two
months could be easily met.

I am sure the following figures will hearten
not only this House but also the people as a
whole. For the next month, i.e. for
October 1964, we have programmed to get
seven hundred thousand tonnes of wheat.
This will be a record figure. = We have
arranged it mainly because  September
and October are the most critical months, It
is a certainty that we would be receiving
in October this quantity oi about seven
hundred thousand tonnes Unfortunately
there was a  slip ir September—not due
to our fault Even as we have trouble here
in the ports, docks and railways, there wen
some troubles in the exporting countries, in
the US.A. A few ship could not
leave the ports. That lef a void and that has
created some diffi culty with regard to the
supply posi tion during this month.  This
diffi culty is not with reference to an
particular State only. As a matte of fact,
every State has been affecte by it
Unfortunately, I was sorry t find the
representatives of U.P.-when I say
representatives [ mea the representatives
in this House E
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well as outside, and particularly I was
sorry to find the Chief Minister of U.P.
rushing to the pie:,: "nd making a statement
that the Central Government letting down
the State has created difficulties. But
representatives here—I am sorry I was not
here when Mr. Chandra Shekhar spoke—
went a step further and made personal
allegations against me. Therefore, I am
putting up my defence and [  think 1
should explain fully and wholly with
regard to the supply position, particularly in
respect of Uttar Pradesh. I wish to assure
this House that I have nothing to do with
the group politics in U.P. I do not know who
belongs to which group as a matter of
fact and, therefore, if anybody should think
that my approach is because of some
group politics, I would like to disabuse
the mind of any one who has got that
impression.

SHRI P. N. SAPRU (Uttar Pradesh) :
We have not suggested that.

SHRI C. SUBRAMANIAM: Now,
there was , suggestion. That is why I am
saying it.

SHRI P. N. SAPRU: You belong to no
group. We know that.

SHrRI C. SUBRAMANIAM: T am glad
the hon. Member, Mr. Sapru, says it.
Whe, he says it, I suppos. all the other
Members will be convinced about it,
not only Members here, but also the
Ministers of U.P. should be convinced of
it. 1 want to say this categorically. 1
know group politics is affecting the
administration there, but that is quite a
different thing altogether. It has
affected food administration also, but I
am not concerned with that. What [
want to say is this. After all, what is
the supply position with regard to U.P.?
As far as U.P. is concerned, we
used to supply wheat under three
heads. One is for supply to what are
known as KAVAL  towns—Kanpur,
Allahabad, Varanasi, Lucknow and
Agra. From. January to August 1953,



2373 Motion re

[Shri C. Subramaniam.] we
supplied them only 9-2 thousand
tonnes. During this year, January to
August 1964, we have supplied 151" 7
thousand tonnes. The second head of
account is supply to the State Govern-
ment for the purpose of fair price
shops in the various rural areate and
other towns not covered by the
KAVAL towns. Last year we
supplied 23-1 thousand tonnes. This
year from January up to August we
have supplied  390-8  thousand
tonnes. Then, the third account is
with regard to j flour mills. It was
214-1 thousand ; tonnes during
January—August 1963. This year it is
352*6 thousand tonnes. Therefore, the
total during January— August 1963
was 246-4, thousand tonnes and this
year it is 895-1 thou- I sand
tonnes, roughly nine lakh ton- < nes.
This is not the whole story.

SHRI M. P. BHARGAVA (Uttar
Pradesh): On a point (f clarification,
Madam, I would like to know the
figures of coarse grain sent out of
U.P. during 1963-64 and during this
year.

SHRI C. SUBRAMANIAM: If any-
thing it has been less, but I do know
that the production also has gone
down. As a matter of fact, [ am sorry i
to find that there has been a progres-
sive decrease in production as far as
U.P. is concerned, from year to year,
and I do not know whom to blame for
that. 1 suppose they will blame the
Centre also for this. Therefore, nearly
nine lakh tonnes has been delivered to
U.P. during the period January to
August.

Hon. Members might remember that
we had a Conference of the Chief \
Ministers in June, soon after I took !
over this Ministry, within a fortnight.
All the Chief Ministers were here and |
took that occasion to discuss with
each individual State Government,
with the Chief Minister, for the purpose
of finding out the situation. In regard
to U.P.—I am sorry I have to give thin
out now because allegations have been
made against me that I have
purposely stood against UP— 1
talked to the Chief Minister of U.P.
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and tried to find out what allocation
should be made to U.P. I was told
categorically that the position was not
bad. Whatever was possible
might  be allotted to U.P. and they
would be able to manage. Therefore,
I isay I took it a little easy ay far as
U.P. was concerned. In addition to
that, April was the end of  the
harvest  season. Therefore, May
and  June were particularly easy
and it  is not surprising that the
Chief Minister took that attitude. In
spite of that we made some allotment
to U.P. for July. After that, I found the
position progressively deteriorating in
U.P. during July. I went to Lucknow
to confer with the Ministers  there
and after conferring with them and
taking into account what was
available with us for distribution I
suggested to them that instead of
having these three quotas, i.e., the
KAVAL towns quota, the State Gov-
ernment quota and the mills quota, in
the present difficult situation it would
be better for them to get the whole of
it as one quota and then deal with it
according to the situation there.  On
that basis I told them that I would give
them 1,05,000 tonnes every month for
the next two or three months. Move-
ment started on that basis. And as far
ag August wac concerned, instead of
1,05,000 tonnes, I had stepped up the
despatch to 1,21.000 tonnes to U.P.

PANDIT S. S. N. TANKHA (Uttar
Pradesh) ¢ Is that last
month. August?

SHRI C. SUBRAMANIAM; Yes.
Instead of 1,05,000 tonnes it wa?
1,21,000 tonnes, after the arrangement
I made at the end of July. Then, as far
as September is concerned, as I just
now explained and as hon. Members
are aware, there was a slip in the sense
that some ships did not arrive in time
because of some difficulty in the U.S.
harbours. The despatch to almost all
the States had to be staggered a little. I
would like to give figures because it is
being said that I have discriminated
against U.P. The Maharashtra quota is
85,000 tonne supplies up to 20-9-64
are 33,900 tonnes. Bombay City is a
separate
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Central responsibility. As against
15,000 tonnes, I have delivered
10,000 tonnes. For Gujarat as
against 59,800 tonnes, the figure is
22,900 tonnes. For Bihar as against
80,000 tonnes it is 45,400 tonnes.
As a matter of fact Bihar had a
backlog also. For Rajas-than as
against 52,600 tonnes it is 18,900
tonnes only. For U-P. as against
1,05,000 tonnes up to 20-9-64 it is
54,900 tonnes. But I know that U.P.
was in a bad state and therefore we
had arranged for the diversion of
four ships on the high seas. The
U.K. Government agreed to divert
three o' " ships and the U.A.R.
Government also agreed to divert
one of its ships. After this diversion
i had intensified the movement to
the other States also but to a greater
extentto U. P .

Now, hon. Members would be glad
to know the order of movement as
far as U.P. is concerned. From Bom-
bay Port it is 60 wagons per day
accounting for 1440 tonnes; from Cal-
cutta it is 70 wagons per day account-
ing for 1680 tonnes; from Kandla it is
50 wagons per day accounting for 710
tonnes; from Vizag it is 10 wagons
per day accounting for 240
tonnes; total 190 wagon? accounting
for 4060 tonnes per day—all for
U.P. 1 do not think there has been
any bigger movement organised at
any other time. But in spite of that,
the Chief Minister has gone on recorj
in a Press Conference as saying that
the Centre has let down U.P. I do not
know what period she refers to. If
there was any slip even in June and
July, she has to thank herself for that
for taking a complacent attitude at that
time and telling me that she would be
able to manage with whatever I
was able to give her.

PANDIT S. S. N. TANKHA: May
I ask whether it is a fact or not that
until the 18th of this month instead
of the quota of 1,05,000 tonnes for
the current month only 20,000
tonnes of wheat were sent to U.P.?

SHRI C. SUBRAMANIAM: It was
40,000 tonnes. It was not 20,000
ton- I
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nes. Up to 20-9-64 the total
despatch, as I just now read out, is
54,900 tonnes.

SHRI M. P. BHARGAVA: On a
point of clarification. What th, Chief
Minister told us, all the M.P;. from
U.P., was that up to the 18th Septem-
ber she had received only 20,000 ton-
nes. What was despatched is a diffei-
ent thing, unless it reaches U.P. So we
have to take that figure, and 20,000
tonnes in eighteen daja? as against a
quota of 1,05,000 tonnes, I hope the
hon. Minister will agree, is not suffi-
cient to meet th, demand of all the
cities.

SHRI C. SUBRAMANIAM; Then you
should take into account the despatch-
es made in August which reached in
September. You cannot take on, fact
alone and argue. Some portion of
what was despatched in
August would have reached in
September. Take that into account and
then you will find that it is a much
bigger figure. If you want to calculate
what was actually received, then the
August quota should also be
taken into account. It is not a
question of saying that I received this
alone. After all T have got to
distribute only what I have equitably
between all the Statas. Certainly even
UP. is not entilled to any different
treatment discarding the interests of all
the other States. I have distributed
only what I have, I am not a
magician who can produce things from
my pocket and then distribute to
everybody. Therefore, it is a question
of distributing whatever I have and
anybody may look at it. If they want
they may appoint a highly placed
auditor to find out whether for U.P.
any discrimination has been made and
whether the despatches which have
been made are less than those made to
th, other States concerned. This is the
real state of affairs. If , situation
arises where availability is less, that
will have to be shared by everybody
and one State alone cannot claim;
give everything to me, it does not
matter what happens to the other
States.
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AN HoN. MEMBER; Nobody claims that.

SHRI C. SUBRAMANIAM: Then you take
it from me that there has been an equitable
distribution. There is no question of any
discrimination against UP. On the other hand
it has been most favourably treated and it is
on that basis that the despatches have been
made.

DRr. GOPAL SINGH (Nominated): But
why is it that UP. is growing less and less
wheat every year?

SHRI C. SUBRAMANIAM: I am not here
to go into all those things.

DRr. GOPAL SINGH; Why i it so?

SHRI A. D. MANI (Madhya Pradesh) ;
When the Minister answers, he has to satisfy
himself about the production in UP.

SHRI C. SUBRAMANIAM: This is the real
situation. I do agree that if there has been less
of production and people are suffering, we
cannot be telling them that there has been less
of production; we have to meet the situation.
Therefore, in th, given circumstances, we are
trying to help UP. a; much as possible.

It seems that another hon. Member was
saying that Punjab was prepared to give some
wheat or rice to UP. and that I stood in the
way. I do not know where he got the story
from. I am sorry that such an attitude should
have been taken, and I can give the assurance
to this House that as far as I am concerned, 1
look particularly at the distribution of
whatever [ have in an objective way and try to
find out what, are the needs of each State, and
with reference to that need assessed I try to do
it as equitably as possible. After all I am not
the only Minister in the Cabinet. There is joint
responsibility and there are the Prime Minister
and other Ministers, and I am sure no
colleague of mine would
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allow a discrimination against any State.
Therefore, it is an aspersion not only against
me, it is an aspersion against the functioning
of the Cabinet itself, and I am sorry such an
attitude has been taken by some hon.
Members and also the Ministers of UP.

In the note circulated, I have tried to spell
out the long-term policy. Admittedly the price
and food situation is difficult and I have no
doubt it will continue to be difficult for some
more years, I want to be quite frank about it
because overnight you cannot bring about
miraculously an increase in production to meet
all our requirements. Therefore, for a few more
years we will have to depend upon imported
foodgrains, and even with imported foodgrains
I am sure there would be some sort of defi-
ciency. But in this difficult situation we should
not lose our sense of perspective in analysing
this problem. Speakers here and elsewhere
have tried to hunt for a reason in the increasing
money supply. No doubt there is an element in
it. They were not merely pointing to the money
supply but implicit in this criticism is a
condemnation of the policies of the
Government  in  undertaking  planned
development of the country. Let us make no
mistake about it that modernising an economy
cannot be done without the necessary
monetary expansion. We are developing, and
the demands of development do place a strain
on our resources. It would be less than fair to
the millions of our people who have suffered
and sacrificed in the cause of development
already if we are to abandon plans and
development at the very first glimpse of higher
prices. It is true that we have to have
development with stability and that we have to
discipline the economy to help this. But it is
unwise, as some hon. Members here have
suggested, to give up our plans of development
or to make significant changes therein. If we.
adopt the advice of these gentlemen,
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we would be letting the prices control the plan
rather than the plan con. trol the prices. We
have to manfully take charge of the economy
and discipline it to suit our demands of deve-
lopment. We want to plan. Planning means
bringing about a situation in which this
planned development is possible, and
therefore we have to control the situation. We

should not become creatures of
circumstances.
Dr. GOPAL SINGH: Planned

distribution also.

SHrRI C. SUBRAMANIAM: Madam, the
charge has been made—and points have been
made here—that the food-grain prices have
shot up. No doubt they have shot up,
particularly during the last 18 months. I want
to analyse this increase in prices in foodgrains
not as a politician, not as a Minister belonging
to this Cabinet but let me analyse it as a
student of economics, objectively. What has
happened? Whether the increase, taking into
account the general economy, is dis-
proportionate to that which has happened in
the other sectors, is an Important point to note.
As a matter of fact, I tried to make a study of it
and find out whether the foodgrain prices have
been increasing disproportionately to the
prices of other articles. Looking into the
relationships between the wholesale rise in rice
prices and the general level of all wholesale
prices since 1956, we see that the index of
wholesale rise in rice prices was about 95 per
cent f the index of all the wholesale prices for
the period 1950—58. Since 1958, however, the
index of rice prices relative to all wholesale
prices declined, so that in the 1960-62 period,
the index of rice prices was only 86 per cent,
of all wholesale price index. Therefore, you
will find that from 95 per cent between 1950
and 1958, this dropped to 86 per cent of all the
prices. Only in 1964 was the 1950—58
relationship restored after this increase. This is
the story of the rise in the prices of rice. What
is the story with regard to wheat? The
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index of wholesale wheat prices as a
percentage of all wholesale prices was 84 per
cent, for the period 1950-58. It dropped to 72
per cent in the 1960-62 period, and the 1950-
58 relationship was nearly restored at the
prevailing price in 1964. Therefore, we
should not go under the impression that the
foodgrain prices have disproportionately risen
taking into the general level of prices. As was
pointed out by many hon. Members, it has not
exceeded apart from the other sectors of
economy.

And I think that Shri Annadurai tried to
make a point. After all, why do you want to
make a distinction between the producer and
the consumer? I do not want to make a
distinction. As a matter of fact, I want to have
a parity between the two, that is the
agriculturist and the non-agriculturist. If you
take that into account objectively, not as per-
sons belonging to this group or that group,
urban or rural group, agriculturist or non-
agriculturist, I have no doubt in my mind that
you will come to the conclusion that during all
these periods, the First, Plan, the Second Plan
and the Third Plan, the standard of the
agricultural section has been significantly
lagging behind the other sections. There is
absolutely no doubt about it and therefore,
their interest should be kept in mind when we
talk about the pi ices to be fixed. Therefore, I
would like to stress this point. I do agree that
fairness, equity and justice to the consumers
should be observed with regard to the prices to
be fixed in the agricultural sector. But at the
same time you will have to look at the other
things also. Today the agriculturist has to
purchase many things for his agricultural
operations and for his consumption. Therefore,
if you look at it from this point of view, on any
account, the standard of the agricultural
section is far below the standard of the non-
agricultural section, Take any stratum. There is
no doubt about it. I am not
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[Shri C. Subramaniam.] pleading for the
fixing of the prices .. .(Interruptions.) Let m,
finish this argument. I am not pleading for any
fixation of prices only on this basis of equity
or justice to the agriculturists. But what do we
want now? How are we going to tackle  the
situation? How can it be solved? I
thought that there was unanimity of opinion
that this could be solved only by
increasing production. That is the only
answer. As a matter of fact, we planned that in
the Third Plan period there should be an
increase of 5 per cent every year, from 80
millions we should reach at least 100 millions
of foodgrain production at the end ofthe
Third Plan period. But instead of increasing,
we have been going slightly backward
and we are just reaching' 80 million tons
which was achieved inthe beginning of
the Third Plan period. Therefore, there has
been a slight fall. Why has this happened? As
Shri Annadurai  was saying, I do not want
to treat the symptom only, I van* to treat
the disease and find out why this has
happened. If I am going wrong and if I have
gone wrong, I am prepared m to be corrected.
After all, I have just (taken over, I am trying
to make an ; assessment of the situation and
trying ! to find out what are the things which
have inhibited production in the

country. My own view is that this price factor
has been one of the dominant factors in
inhibiting the increase in the production of
food-grains. There are two aspects to it, apart
from the other increases in prices of the other
[articles in the other sectors. Take the
agricultural sector itself. In the agricultural
sector, there are foodgrains and other non-
foodgrains. Under foodgrains oilseeds, sugar-
cane, fibre and all those things come. Take
that price level and take the price level of
food-grains. We find that the price level of all
the other non-foodgrains has ' gone up
considerably and therefore production also
has gone up there. There is a strong lobby for
sugarcane that instead of Rs. 1.85 per ton I
should pay at least Rs. 2. And soon
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after I took over the Food portfolio 1 received
telegrams, a number of telegrams. And now if
you calculate what is the net income from a
sugar-c: field on this basis of Rs. 1.85, you
will find that it is twice or thrice of what a
farmer gets by growing grains. But still we
want to increase the sugar-cane price. But
nobody is concerned about  the prides of
food-grains. As a matter of fact, we want it to

be further depressed  because the
consumers in the urban ai. ciannot
afford to pay. Therefore, we Want to

depress it further. In the sector of
agricultural production, I find that from
1952-53 the total food-grain production has
been increat at the rate of 2.51 per iCent.,
whereas in the other  sector, the non-fo
grains sector, it has been increasing at the
rate of 4.01 per cent. A person Who is able to
divert his field to the other non-foodgrains,
gets more. Thar is  the tendency because
there is incentive. If you want more fool-
grains for the purpose of feeding the people,
particularly the increasing population,
this  imbalance  within agricultural sector
will have first or alt to foe rectified.
Therefore, if  a price has to ibs fixed for
foodgrains, my sugar-cane friends  should
also realise. If they want Rs. 2 per mauna, then
you make a calculation as to what is
the investment involved, what will be the
net income per aero. And at least something
comparable to that should be given to the
foodgrains grower. That is one aspect of it.

The other aspect with regard to the

prices of foodgrains which we want
to fix is the change, the revolution,
which has got to tak in the

agricultural sector. What do I mean by
revolution in the agricultural sector? It is not
merely a word. It is a question of using the
new inputs for the purposes of increasing
production. Till .now it was merely
subsistence agriculture. Trust to nature, just
plough it with the
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have got the labour, just plough the field.
Throw some seeds. If it rains, well, you have
got some production. Now, if you want him to
use better seeds, if you want him to use ferti-
lisers, if you want him to use pesticides—
because of fertilisers, various pests and insects
would come—if you want him to use better
implements, that means he has got to make
more investments, use more inputs into
agriculture. That is how the change can be
brought about. It you want the agriculturists to
take to this investment in agriculture instead
of subsistence agriculture, then as an industry,
sufficient return should be provided. That is
why particularly when you want this
subsistence agriculture to turn into modern
agriculture, based on investments and modern
inputs, then naturally you have to provide this
new price incentive; otherwise you cannot
expect the farmer to make over this change.
This is not a new conception. I am not giving
anything new here. This is the experience of
all the countries in the world today. Take the

countries which have developed in the
agricultural sector and are producing
surpluses. Take U.S.A. Take any other
country.

Of tourse, | am not going into the
Communist economy. That is a different thing
altogether. And I am sure nobody would say,
let us follow that economy. As far as
agriculture is concerned, there are certain
features even in the Communist countries
which we have got to copy in agriculture like
techniques, various scientific discoveries and
so on. But that is a different thing altogether.
Everywhere the change-over, the break-
through, in agriculture has taken place on the
basis of a remunerative and incentive price.
As long as they were sticking to cheap farm
price policy, agriculture continued to be
backward, and only when they made the
change of giving a remunerative price, the
change-over took place. And particularly for a
developing economy, this is the real problem.
In
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a developing economy if there is a conflict, it
is as a result of providing a higher price for
the purpose of increasing production and that
creates a problem for the consumer. How do
you solve it? And it has been solved in the
other countries. In Japan they purchase rice at
a higher price of about Rs. 1,000 per ton,
subsidise by Rs. 200 and then sell it at Rs.
800. In many other countries they had to give
a price support. It is only on that basis that
agriculture has grown. Take England today. It
is on the basis of price support that the British
agriculture has improved. Therefore, it is
inevitable that we have got to give this price
increase,, remunerative price, if we want
increased production. Therefore, this House
has got to decide, this country has got to
decide, namely, shall we have a cheap price
policy, protect the consumer and continue to
be deficit and have food crisis year after year,
or shall we make a break-through by giving
this remunerative and incentive price? This is
the decision that we have to take. In my view
this is the only choice.

Everybody would vote for greater
production. And this had been considered
even in 1948 by a committee presided over by
our grand old man-Shri V. T.
Krishnamachari. At that time he was the
Chairman of the Price Policy Sub-Committee.
That Committee made certain observations.
Let me quote:

"In certain circumstances however it
may be necessary to go further and adopt
measures such as guaranteed prices so as to
secure comparative stability of agricultural
prices and incomes, in the face of seasonal
and cyclical fluctuations as well as to
establish a reasonable parity between agri
cultural and industrial incomes. The
guarantee of an assured market for
agricultural produce at a remunerative
minimum price constitutes the most direct
and effective form of assistance. Itis
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[Shri C. Subramaniam.] :an essential part
of a nation-wide drive to raise agricultural
productivity and output. Some of us, in
fact,..

It is important—

"... Some of us, in fact, consider that all
the other measures combined will not
succeed in attaining the objectives in view
unless the producer is guaranteed a re-
munerative minimum price for his
produce."

And then they have considered this conflict
between the consumer and the producer which
Shri Annadurai iposed:

"A price policy may not always be able to
reconcile the necessity of assuring a
remunerative price to the producer and
keeping the price swithin the means of the
consumer. In course of time we have no
doubt that this conflict of interests would be
resolved, since our proposals are only a part
o 2 more comprehensive programme of
economic development which will re®ult in
a general rise in the level of incomes and
employment. Until the price policy has
produced the expected increase in efficiency
and output per acre however, the price fixed
may in some cases prove beyond the means
of certain classes of consumers. The remedy
in such cases lies in the grant of
consumption subsidies to the classes of
consumers affected."

Therefore, if we adopt this policy, it is not my
point that all the consumers should be asked
to pay the price based on what we have to pay
to the producer. If as a policy we come to a
decision that certain vulnerable sections have
got to be protected, then we have to make a
separate provision for those vulnerable
sections. And that is why the Prime Minister
declared in the Lok Sabha that fair price shops
will be continued and .supported.
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We have to take a decision with regard to
that also, namely, to what extent w, should
subsidise it. Even now in running these fair
price shops, they are selling the imported
wheat at Rs. 37-50 per quintal. As it is, even
now we are subsidising this year to the extent
of Rs. 60 crores, because the other incidentals
are not provided for in fixing the price. What
we fixed in 1956 continues to be the price.
While it is true that the consumer will have to
be provided with cheap grains, this itself has
created many distortions in the economy apart
from the ideological objection of Shri
Bhupesh Gupta to the import of wheat from
the U.S.A.

SHrRI BHUPESH GUPTA: No ideological
objection. Not from me.

SHRI C. SUBRAMANIAM: Then it must
be Mr. Ghosh. I always mistake between right
and left there. I have not got accustomed to it.

SHr1 BHUPESH GUPTA: I only said that
we should be self-sufficient and the time limit
should be fixed.

SHRI C. SUBRAMANIAM: Evidently I
mistook the left argument for the right. That is
quite different. The price policy of
distribution of this imported wheat is creating
a distortion in the economy of the country
because this is being sold in the fair price
shops at Rs. 37-50. All the other grains are
selling much higher. Even the coarsest grain
is selling at Rs. 55. This is the difference.
Therefore, everybody thinks that he should
get the imported wheat. That is the real
pressure today. It is not that other grains are
not available. But this is the cheapest; not
only the cheapest, there is a vast difference.
Take U.P. The indigenous wheat is Rs. 80
while the imported wheat is Rs. 37 50.
Therefore, there is pressure in the rural areas
and urban areas, "Give me imported wheat".
Whereas there used to be inhibitions against
the imported wheat, now they say, "Give
more and more imported wheat".  Certainly
we cannot sustain
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this. Therefore, we will have to take a policy
decision with regard to the level at which it
should be subsidised taking into account the
general level of foodgrain prices. And,
therefore, running of fair price shops would
also involve another decision about the level
at which it should be subsidised. On that
another decision win have to be taken soon.

Motion re

Therefore, Madam, while I plead for a
remunerative and incentive price to the
farmer, at the same time there should be a
policy decision for protecting the vulnerable
sections of the community through fair price
shops and subsidising them through the fair
price shops. Today there are professional
buyers. They go on standing at the fair price
shops, take the wheat or sugar and
immediately sell it to somebody else. That has
become almost a profession now. That is
mainly because of the large disparity between
the fair price shop prices and the general level
of prices. That we will have to take care of.

While the remunerative price for the farmer
is being provided for, the other general
consumer also will have to be protected
against speculation in trade. Today prices are
being pushed up by trade by speculative
elements. That will have to be protected
against as far as the general consumer is con-
cerned.

Generally we look at the average and find
that it is not much but it is not the average
which has got to be looked into. He strikes at
the most vulnerable point—the trader. There
are scarcity areas, scarcity seasons and then it
shoots up and naturally this is the atmosphere
or condition in which he is able to make huge
profits. Sometimes the scarcity is also
contrived. That is the real difficulty,., to-day.
Our policy decision, which I have already
indicated, is that we should have a producer
price and taking that into account we should
have a maximum consumer price. It is for the
purpose of administering this price policy, the
triple price policy of producer, whole-
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saler and retailer-consumer price that we have
come to the conclusion that it is necessary to
have an organisation like the Foodgrains
Corporation. With regard to the various
details of it, I am sure this House will have an
opportunity to discuss it. Therefore I am not
going into the details of it but Mr. Annadurai
raised a few points. He asked: "What do you
mean by a commercial organisation?" It is a
commercial organisation not in the sense of
making profits. It is a commercial organisa-
tion as differentiated from , Governmental
organisation. This organisation, if it is bound
or run on the basis of Government regulations
and rules, financial codes, audit codes, etc.
then it cannot function. Nothing else is
needed. Even without any competition, it will
coDapse naturally and therefore the private
traders need not make any attempt to sabotage
it. That is why if you want to make a success
of this, it is necessary to make it a commercial
organisation, a modern business organisation
and I can assure hon. Members and my friend,
Mr. Annadurai, that it is not our intention to
make this a flabby organisation involving
huge expenditure. I am trying my best to get
the experience from th, various parts of the
world and make it a compact modern
organisation, using all the modern techniques
of planning, modern techniques of computing
and various other things so that with as few
men as possible, We will be able to play a
strategic role in the grain trade. About this, I
shall elaborate further when the legislation
comes before the House for consideration.

Then I think Mr. Bhupesh Gupta— I think I
am right because it is part of his amendments
also—pleaded that this Corporation should
come into existence within fifteen days. I
wish it were possible for me. But as a true
friend of State trading, as a true friend of a
socialist economy, I am sure he will not give
this advice because suppose I have it pushed
through without making suffi-
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[Shri C. Subramaniam.] cient preparation
and organisation, that will be the surest way to
make it a failure even from the very
beginning. That is why as a person who is
interested in making this a success, I want to
take all steps to organise it properly before
putting responsibility ton this organisation.
That is why I have fixed 1st January, 1965,
not because I want to postpone it without any
purpose. Therefore, I want to see that nothing
is left to chance, that everything is planned
properly, so much so when it enters the
market, whatever function is allotted to it, it
will be in a position to discharge that function.
That is my objective. Therefore, I am sure Mr.
Gupta will not press that amendment with
regard to the fifteen days, as a true friend of
State trading unless he wants to sabotage it in
a different way. But in between January and
now

Motion re

SHrRI BHUPESH GUPTA:
disturb you, I am busy otherwise.

I will riot

SHRI C. SUBRAMANIAM: I know that
you have made a very constructive approach.
I should congratulate you. I would like the
hon. Member to continue the same attitude
and 1 am sure he will make a good contri-
bution not only to the discussions but even
with regard to implementing the policies, if he
adopts the same attitude.

Then 1 was on the point of this interim
period before the Corporation comes into
existence and the harvest coming in—when
the kharif crop comes in. I am aware of it and
we are making arrangements in each State for
the purpose of securing as much as possible
by purchase operations on an incentive price
which will be declared by the Jha Committee.
On that basis—not procurement on the old
basis of depressed prices but on the basis of
remunerative and incentive prices which will
be recommended by the Jha Committee—we
propose to organise th, purchase by the
various  State  organisations.
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Arrangements are going on on that basis.
Therefore, it would be our endeavour to get
hold of as much stocks as possible so that it
could be used for the purpose of stabilising
the prices for the consumer.

Then the question of zones also had been
raised.  There seems to be almost unanimity
that the zones should go. I do agree that when
the zones were brought about, it was explained
that this would stabilise the price and it would
be possible to tackle the situation. After all we
have to leam by experience also. What all I am
doing, I am not prepared to say that everything
will succeed and everything is 100 per cent,
correct. I am sure, as we go along, I will have
to make further changes. That is the answer to
the other point which Mr. Annadurai tried to
make. H, asked: "Is the policy the same or are
you changing it?" Change is only a sign of
progress. We do not want to stagnate.
Therefore, the question is that while the basic
policies are the same, we have to make
changes so that taking into account a particular
situation, we have to change the strategy of it
to a certain extent. Therefore, I am not
prepared to say that in agriculture I can bring
about a new policy immediately. After all the
techniques, methods are very well known. It is
on the question of implementation that
emphasis is to be laid. What methods you
adopt for the implementation is the most
important thing. I hope to sing the song in a
different tune and in a better way. That is all I
can say. It may be the same song.

SHRI C. N. ANNADURAI: The Minister
has referred to the recommendation of the V.
T. Krishnama-chari Committee. I would like
to know whether this Foodgrains Corporation
is to be based on identical thought expressed
i, that report about the  Commodities
Corporation.

SHRI C. SUBRAMANIAM: No, there also
we have to make some changes.
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They were reporting in 1948. Mauy changes
have taken place and therefore some changes
will have to take place with regard to that but
some of the ideas expressed there will be
incorporated for this purpose.

SHrr P. N. SAPRU: What will be the
composition of this Corporation?

Suri  C. SUBRAMANIAM: Mainly
persons who know some business, not merely
administration.

Therefore, as far as zones are concerned, it
is under review and I have already given an
assurance that at the appropriate time this will
have to be reviewed and decisions will have
to be taken and those decisions will have to be
taken in consultation with the Chief Ministers.
Therefore the House will not expect me to
announce the decision straightway.

Another aspect which I would like to place
before the House with regard to zones is, we
always think in terms of surplus States and
deficit States. There are certain deficit States
from any point of view but by and large you
will find the position like this. Take Kerala.
No doubt it is deficit in food but it produces in
the agricultural sector tea, coffee, rubber,
pepper and various other things which are
earring foreign exchange. Those are also re-
quired for our country. In the same way take
West Bengal. Even thoigh it is deficit in food
and Orissa may claim to be surplus in it, West
Bengal has got to produce jute and large areas
have been diverted and they have then
increased the production, of jute. That is
sustaining the national economy of jute and
we are earning foreign exchange on that basis.
Therefore, it is a question of what is suitable
for a particular area to grow taking into
account the economy of the country as a
whole. That is the advantage of a large
country.

I am saying this for the benefit of my
friend, Mr. Annadurai. A large country has
its economic advantages
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particularly in the present context of
economic development. That is why to-day
common markets are coming about. Why?
Smaller nations are coming together for
economic purposes and economic purposes
poses cannot stop with economic pur-alone.
Political integration also becomes necessary.
That is the trend to-day. Therefore while they
are trying to gain new advantages, should we
los, the advantages we already have by
Balkanising our country? I am glad he has
changed his policy with regard to this and he
has given up the policy of partition .

Food Situation

SHRI C. N.
Madam

ANNADURAL:

THE DEPUTY CHAIRMAN: Let him
finish his speech and after that, you may ask
for clarifications.

5P.M.

SHRI C. SUBRAMANIAM: After all, as I
already stated, distribution is only secondary;
we distribute only what we produce.
Therefore, production is all-important, and I
think Mr. Chordia, while speaking,
mentioned: "After all, this Minister is also
saying the same thing." In the field of
agriculture, overnight, new discoveries are not
made for the purpose of improving
production. The same technique is there. It is
only better seed, better preparation of soil,
fertiliser, pesticide, irrigation, these are
common things. How do you bring it about,
how do you implement it is the main thing, as
I already Stated. That is why, I say, as far as
this is concerned, certainly, politics cannot
come into this. That is why I am seeking the
advice of one panel of scientists, another
panel of agricultural economists and yet
another panel of agricultural administrators.
Certainly, I cannot take advice with regard to
the areas in which I should make progress on
the basis of politics being involved in it. There
is no Congress approach to it, Communist
approach co it or D.M.K. approach to it. It is a
question of scientific and technical
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Latin ¢ buDramaniam.j approach as far as
production is concerned. It is not a question of
large farms or small farms. Large farms can
take to scientific agriculture, small farms also
can take to scientific agriculture. It has been
demonstrated in the U.S.A. on the basis of
large farms, Japan has demonstrated such cess
on the basis of small farms. Taking the
conditions in our country we have to decide
what we will have, and I have no doubt in my
mind, taking the population and taking the so-
cial structure, that it has got to be on a small
farm owner basis alone This is the rationale of
our land reforms policy also, and 1 do agree
that with regard to the implementation of the
1”ld reforms policy it has been halting.

SHRIP. N. SAPRTJ: What
operatives?

SHRI C. SUBRAMANIAM: I am coming to
that. And therefore, if the implementation has
halted, there are many reasons, and I am not
prepared to say they all can be legitimately put
forward, but there is one valid reason which
can be put forward. Till recently, all the legisla-
tions were under a cloud because of the
Supreme Court decision. It is only after the
seventeenth Constitution Amendment that the
land reform legislations have become valid for
the purpose of implementation. Therefore,
there can be no excuse hereafter, and as I
already stated, a certainty, a stability with
regard to land ownership is necessary. And that
certainly is not on the basis of the status quo.
There won't be that certainty merely because
there are the laws which we have already
enacted; as long as those laws are not
implemented, there will be only instability and
uncertainty. That is why when Mr. Shri-man
Narayan said something about a moratorium,
some people seemed to have misunderstood it.
What we mean when wp say it is that, first of
all, we should implement whatever , legislation
has been passed, to the fullest extent possible.
Then, for ten years, we will say we will not
look

about co-
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at this again; "Go on producing; there will be
no uncertainty or instability in the thing."
Therefore, to bring about this certainty and
stability, implementation is the first thing.
Therefore, the Dhebar Committee also has
recommended that before the end of the Third
Plan period these land reforms should be
implemented fully, and in the Fourth Plan
everybody should know who was the owner,
who had the rights and what were his rights in
the land, so that he may invest in the land and
may proceed further for the purpose of
increasing production.

And in addition to that, an agency for the
purpose of carrying this new message in
necessary. 1 am glad any colleague, Mr. Dey,
is here and we are collaborating today to find
out how best to reorganise this Community
Development Programme, rather the '
Community Development Organisation for the
purpose of concentrating on agricultural
production, and 1 have no doubt in my mind
that it would be possible to find a formula
which would provide this new edge to this
organisation, so that it would move forward
providing the necessary technical knowledge
and other material facilities for the farmers to
go forward. And in addition to that I referred to
these three panel? set up to give me some three
or four or five programmes which will yield
immediate results. Where we can, we will take
up four or five programmes immediately, so
that we can get some improved production
within the next two or three years to make an
effect on the agri-cultural economy. Take for
example, the seed programme. Everybody
knows, if only—I1 am not referring to the
varietal change; that is a different thing; that
will have to be based on new scientific
discoveries—on the basis of existing varieties
if only you provide the best seed available, the
best seed which we can produce, that gives a
seven to eight per cent increased production.
We have attempted it. But where have we gone
wrong? The scientists point out there are three
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stages in the production of seeds. One is the
nucleus seed which is produced by the breeder,
by the scientist. At that stage there is no
difficulty now, because it is produced under
controlled conditions. After that, this nucleus
seed will have to be further multiplied into
foundation seed. For that we have established
the seed farms, Government seed farms, four
thousand of them, functioning in the country
today. It is here the deficiency has arisen.
Instead of producing 98 or 99 per rent, pure
seeds, there is adulteration to the extent of
eight to nine per cent., and this foundation
seed has to be delivered to the various seed
producers, who multiply it, and that seed will
have to be distributed to the grower and there
is the third stage. Even at the foundation stage
we have not taken adequate measures to see
that the purity is kept, the quality is
maintained. That is why at that level we have
to take measure", and “° have evolved some
measures. For the last two or three days these
panels were in session; I was engaged with
them, and they have shown the way, how to
proceed about it, not ai3 a political path, but a
scientific, technical path, to achieve these
objectives.

In the same way take the second
programme—opesticides. Today plant
protection is very important. If only we take
sufficient plant protection, they assure me, we
will be able to get roughly ten to twelve per
cent increase without any other effort what-
soever. Therefore, we have to go about this,
not only to find out what are th, plant
protection programmes which we have got to
undertake, but to have also the necessary
chemical materials required for it, the material
equipmente required for it, with a programme
which can be easily implemented to give us
increased production i, the order of ten to
twelve per cent.

SHRI K. S. RAMASWAMY (Madras):
What about soil testing, Sir?
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SHRI C. SUBRAMANIAM: I have
already dealt with it in th, other House; I
shall say that here also. All this would have
no meaning unless we know the soil.
Therefore, not merely soil testing, but a
comprehensive eoil survey programme is
important; that is also being organised now;
that also could be organised. Therefore, we
are evolving these four or five programmes
which could be taken up immediately, without
much difficulty, which would produce results.
In  addition to that I am glad Prof. Prasad
mentioned with regard to the storage facilities
for what we produce today. Now, after
production, in the process of storing, in the

process of transport, even in the process  of
processing that, we are  wasting so
much. All that could be avoided; if

only we make an effort, it will be possible for
us to save. Therefore, apart from the other
measures, if only we avoid these wastes, which
occur more because of the various pests, the
various insects, that play havoc in  the storage
godowne, and also in the other processes, then
this five per cent annual increase for the next
five years, twenty-five per cent increase in all,
half of it could be provided for easily within
these things. For the other half we have to
make other efforts. And even in that I would
suggest to you this. Ch:na had a sparrow pro-
gramme, because sparrows  used to pick
away their grain, and they said that all the
sparrows should be killed. But I am told it had
its own repercussions—the insects increased
like anything.

PRrROF. B. N. PRASAD (Nominated): There
is also the monkey causing trouble.

SHrRI C. SUBRAMANIAM; Yes, I am
coming to that. Apart from that, prodent is the
biggest enemy of our foodgrains. Why not we
have a national campaign organised, instead
of sparrows, an anti-prodent campaign on a
national basis in which every-
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[Shri C. Subramaniam.] body would be
involved, the schools, the entire public
being involved? 1 ! hav, no doubt it will
produce results. So these are all simple
things, but these nimple things will give
dramatic results—I have ny doubt about it.
Therefore, it is not a miracle which we
have got to work. It is simple things,
ordinary things, which we have got to do
in a sustained way. Therefore, we have to
move in that direction and these are things
which we will have to take note of. And
then, for the j purpose of this, credit also is
important, because th, farme, should get all
the facilities and credit also. While co-
operative credit is there, in many-places
co-operative societies do not work, do not
function. Shall we say in the name of co-
operation "either cooperation or no credit".
You have no co-operation, so no credit".
Shall we adopt that policy? No. We are
now trying to find out whether alternative
agencies cannot be brought into being for
the purpose of providing the credit in any
place where co-operative

SHrRI BHUPESH GUPTA; The
State Bank.

SHRI C. SUBRAMANIAM; Other
banks also can come in, and therefore
that is also under scrutiny now, and that
can also be done. Apart from these, let
me say that it is not only cereals and
foodgrains that constitute food. Food has
got to be diversified if we are to have a
well-balanced diet. That is why during
the last two or three months we have
organised special crash programmes for
cattle-breeding, vegetable, fisheries and
poultry programmes. These have to be
taken up in a big way and if we make a
planned and organised effort, these will
yield short-term results. These are the
areas in which we are concentrating to
get results.

Before I conclude, let me say that this
crisis, while it has created difficulties,
has had its advantages also. This ha
spot-lighted ou, problems, and it has
made the country conscious of the
necessity to move forward in
agriculture. This is necessary if our
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Plans have got to succeed, i mean our
development plans. Why are we thinking of
deferring the big plans, the big
programmes? It is mainly because we have
failed 1, the agricultural production
programme. If only we safeguard
agricultural production and have a 5 per
cent increase in the next 5 or 6 years, till
1970-71, ther, will be no need to stagger
our plans. As a matter of fact, we can go
forward with greater courage and with
greater vigour. And that is why the country
has begun to think about it. It is not merely
a question of formulating policies and
formulating programmes, but one of
implementing them. That is the most
important thing. That is why today, we
should see to their implementation. I know
speeches and slogans do not produce
results, nor morchas and bandhs. On the
other hand these impede production. At
least the speeches and slogan: are harmless,
but morchas and bandlis, they -create
conditions in which the law and order
situation i/s affected and therefore
production is affected in the industrial
sector which in turn has repercussions on
agricultural production. Therefore, there is
a vicious chain reaction. It is a question of
having programmes and policies and im-
plementing all these things and it has got to
be done only on the basis of scientists and
technicians, not merely by administrations.
That is a new formula we have to bring
about, a new situation which we have to
bring about. I have no doubt i, my mind
about that. I have come across scientists,
particularly young scientists and young
technicians. They are full off enthusiasm,
they are full of missionary zeal. They say,
"Give us the opportunity, we will be able to
produce results" and that opportunity will
have to be made available to them. That
should b, our endeavour. However much I
may speak here, however much I may be
complimented upon, it is not my effort
which is going to produce results. It is the
effort of scientists and technicians that will
do it and what we have got to-day as
politicians to do is to
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provide the atmosphere for these scientists and
these technicians to function in the proper
way. That atmosphere we have got to produce
and I have no doubt in my mind that this
Parliament as the sovereign body, responsible
for the progress of the country, will do it.
Apart from any other thing, we have to
produce this atmosphere and that is why I
made the appeal that there should not be any
politics as far as thin is concerned. "We shall
have politics among ourselves to the
maximum extent passible, but do not kindly
bring in politics among the scientists and
among the technicians. They have to function
at a different level. This was my appeal mor,
than anything else and I have no doubt in m,
mind that we shall have the proud privilege of
having organised this modern new agriculture,
of having provided a new starting point for the
development of our economy, which will
provide new facilities, a new world, a new
horizon to the coming generation. Let that be
the proud privilege of all of us. Thank you
very much.

Motion re

SHRI C. N. ANNADURALI: I would like to
seek clarification on two points.

SHRI C. D. PANDE (Uttar Pradesh): Listen
to his suggestion and don't bring in politics.

SHRI C. N. ANNADURALI: I would like to
have two clarifications from the hon. Minister.
He has referred to the V. T. Krishnamachari
Report and in that Report it is stated that if in-
centive or remunerative prices are offered to
the producer, the Government should see to it
that the agricultural labourers are also equally
benefited by them. Would the Government
take that also into consideration? That is one
point for clarification. The other is this,
whether we cannot combine banking activities
with the Foodgrains Trading Corporation
along with its other activities. These are the
two points in which I would like to have
clarification.
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SHRI C. SUBRAMANIAM: When I say
producer, after all once this investment aspect
comes in, they will also come in. Just as
industrial labourer has got to be provided
incentive, at that level the agricultural
labourer also becomes part of the producing
machine. Therefore, h, also will be taken care
of. We seem to think that it is for industry that
we require trained labour and any fool can be
an agricultural labourer. That may be so for
traditional agriculture, but if you want modern
agriculture, the man must be a trained
labourer, which mearo- all the necessary
incentives will also be given to the
agricultural labourer.

Suri BHUPESH GUPTA: 1 think it in
unfair somewhat to call him a fool, the
agriculturist.

SHRI C. SUBRAMANIAM: Agricultural
labourer, I said and I said that that is the
conception of some people.

With regard to banking operations, it may
not take banking operations directly, but as
one of the functions they may enter into
contracts with the producers for purchasing
certain quantities and on the basis of that,
themselves advance or on the basis of
contract, other commercial banks can advance
money to them and the prices can be adjusted.
All these things are contemplated in the
Corporation. I am sure w, will have more
detailed discussion when we discuss the Cor-
poration here.

AN HoN. MEMBER: Madam, on a point of
clarification .

THE DEPUTY CHAIRMAN: 1 think
everything has been clarified in great detail
and there is no need for any further
clarification. I shall put the amendments.
There are amendments, Nos. 1 to 29 in the
nam, of Shri Bhupesh Gupta. Does he
withdraw them?

SHRI BHUPESH GUPTA: Not at alt-
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THE DEPUTY CHAIRMAN: Then I shall
put them to vote.

The question is:

1.'That at the end of the motion, the
following be added, namely: —

'and having considered the same, this
House notes with regret the failure of
Government to curb hoarding and
profiteering in food-grains and thus
prevent man-made food scarcities
throughout tne country resulting in an

" n

unprecedented mass misery'.
The motion was negatived.

THE DEPUTY CHAIRMAN: The
question is:

2. "That at the end of the motion,
the following be added, namely: —

'and having considered the
same, this House notes with particular
dismay the failure of Government to take
effective steps to hold the price line and
to check the sky-rocketing rises in prices
of foodgrains and almost all other
essential commodities."

The motion was negatived.

THE DEPUTY CHAIRMAN: The
question is:

3. "That at the end of the motion,
the following be added, namely: —

'and having considered the same, this
House is of opinion that Government
have, by their acts of commission and
omission, enabled the hoarders and
speculators to corner foodgrains and
other essential commodities and create

scarcities and dictate speculative prices'.

The motion was negatived.

THE DEPUTY CHAIRMAN: The
question is:
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4, "That at the end of the motion,
the following be added, namely: —

'and having considered the same, this
House is of opinion that failure of
Government to introduce State trading in
foodgrains has beyond measure helped
the speculators and hoarders, first, to
deny reasonable price to the peasants for
their produce, and then boost its prices

' n

for the consumer'.
The motion was negatived.

THE DEPUTY CHAIRMAN: The question
is:

5. "That at the end of the motion,
the following be added, namely: —

'‘and having considered the same, this
House is of opinion that reckless and
lavish advances by private banks for
speculation  and  profiteering  in
foodgrains and other agricultural produce
are greatly responsible for the present

"

critical situation'.
The motion was negatived.

THE DEPUTY CHAIRMAN: The question
is:

6. "That at the end of the motion, the
following be added, namely: —

'and having considered the same, this
House is of opinion that the regulatory
measures of the Reserve Bank in regard
to bank advances do not at all meet the
urgent needs of the situation nor do they
put any real curb on hoarding and

"

speculation'.
The motion was negatived.

THE DEPUTY CHAIRMAN: The question
is:

7. "That at the end of the motion, the
following be added, namely: —

'and having considered the same, this
House is of opinion that the failure of
Government to take due note of the slow
arrivals of food-grains in the markets in
the early months of the year and take
effective steps to ensure normal flow
especially through fair price shops
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has in no small measure emboldened
the profiteers to divert stocks of
foodgrains into secret channels for
earning exhorbitant profits during
the lean months by creating

™"

shortages'.
The motion was negatived.
THE DEPUTY CHAIRMAN:
question is:

8. "That at the end of the motion,
the following be added, namely: —

The

'and having considered the same,
this House is of opinion that
hoarding and  profiteering in
foodgrains is inseparably connected
with the still continuing con-
centration of ownership of lands in
the hands of a small number of
landlords and their collusion with
wholesalers and profiteers, all of
whom are backed by the private
banks."

The motion was negatived.

THE DEPUTY CHAIRMAN:
question is:

9. "That at the end of the motion,
the following be added, namely: —

The

'and having considered the same,
this House is of opinion that so long
as the concentration of land remains
there will always be the danger of

rn

black-marketing and hoarding'.
The motion was negatived.

THE DEPUTY CHAIRMAN:
question is:

The

10. "That at the end of the motion,
the following be added, namely:—

'and having considered the same,
this House is of opinion that it is
essential to break the concentration
of land and make the tillers the

owners thereof in addition to
distributing  surplus  lands to
agricultural labourers and poor
peasants'."

The motion was negatived.
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THE DEPUTY CHAIRMAN:
question is:

11. "That at the end of the motion,
the following be added, namely: —

'‘and having considered the same,
this House is of opinion that once the
land ceilings are effectively enforced
and the circumvention of ceiling
laws is negated and rendered
impossible, large areas of surplus
land would be available to
Government for distribution among

ULl

the land hungry peasants'.
The motion was negatived.

TuE DEPUTY CHAIRMAN:
question is:

The

12. "That at th, end of the mo
tion, the following be added name

ly:-

'and having considered the same, this
House is of opinion that the failure
of Government to impose and
effectively enforce even the existing
ceiling laws is largely responsible for
the present semi-stagnancy in
agriculture and the shortfall even in
the modest agricultural targets under
the Plan"."

The motion was negatived.

THE DEPUTY CHAIRMAN:
question is:

The

13. "That at the end of the motion,
the following be added, namely: —

'‘and having considered the same,
this House is of opinion that the
failure of Government to provide
adequate material incentive to the
peasants by giving them land and
conferring ownerships on the tenants
as well as to harness the vast idle
man-power in our rural economy
constitutes a major obstacle to self-
sufficiency in foodgrains*."

The motion was negatived.
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THEDEPUTY CHAIRMAN: The
question is :

14. "That at the end of the motion,
the following be added, namely: —
t

'and having considered the same,
this House takes serious note of the
fact that instead of vigorously
pursuing the objective of self-
sufficiency, which is doubtless
attainable, Government has
reconciled itself to almost a kind of
permanent reliance on food imports
under PL 480'."

The motion was negatived.

THEDEPUTY CHAIRMAN: The
question is:

15. "That at the end of the motion,
the following be added namely: —

'‘and having considered the same,
this House is of opinion that chronic
dependence on food imports is
proving harmful to the country's
economy as a whole and even to our

"

agriculture'.

The motion was negatived.

THE DEPUTY CHAIRMAN: The
quertion is:

16. "That at the end of the motion,
the following be added, namely: —

'and having considered

he
same, this House disapproves of the
emphasis which is put on food
imports under PL 480 by Gov-
ernment as a solution to the food

problem'.".
The motion was negatived.

THE DEPUTY CHAIRMAN: The
question is:

17. "That at the end of the motion,
the following, be added, namely: —

'and having considered the same,
this House is of opinion that given
the correct orientation in policies
and implementation thereof such as
effective ceilings, dis-
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tribution of surplus and waste land to
agricultural labourers, the present
overall deficit in food can be
overcome easily and the present
heavy reliance on food imports done
away with'."

The motion was negatived.

THE DEPUTY CHAIRMAN: The
question is:

18. "That at the end of the motion,
the following be added, namely:-

'and having considered the same
this House notes with regret the
failure of Government to start a,
number of State farms on the pattern

of the Suratgarh farm'.
The motion was negatived.

THeE DEPUTY CHAIRMAN: The
question is:

19. "That at the end of the motion, the
following be added, namely: —

'and having considered the eame,
this House is of opinion that the
failure of Government to provide
adequate ond, timely credits to the
peasants through the State Bank and
properly run cooperatives not only
condemns the peasantry to crushing
indebtedness but stands in the way of

stepping up agricultural production'.
The motion was negatived.

THE DEPUTY CHAIRMAN: The
luestion is:

20. "That at the end of the motion, the
following be added, namely: —

'and having considered the same,
this House is of opinion that
Government have not ensured that
peasants are in a position to fully
utilise the additional irrigation
facilities under the Plans, by giving

them financial and other assistance'.

The motion was negatived.
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THE DEPUTY CHAIRMAN:
.question is:

21. "That at the end of the motion, the
following be added, namely: —

Motion re
The

'and having considered the same, this
House is of opinion that the Community
Development ~ Programmes,  despite
heavy investments, have not played any
mentionable part at all in increasing
agricultural production, their role being
mainly confined to extension of certain

amenities in the rural areas'.
The motion was negatived.

THE, DEPUTY CHAIRMAN:
question is:

The

22. "That at the end of the motion,
the following be added, namely: —

'and having considered the same, this
House notes with regret the failure of
Government to remove the growing
disparity between the prices of the
produce which the peasant brings to the

market and the prices of the
manufactured commodities which he
buy«'."

The motion was negatived.

THE DEPUTY CHAIRMAN: The

question is:

23. "That at the end of the motion,
the following be added, namely: —

'and having considered the same, this
House notes with regret the failure of
Government t, announce a reasonable
price for the peasant for foodgrains well
in advance, of harvesting instead of

(K1)

merely fixing the maximum price'.

The motion was negatived.

THE DEPUTY CHAIRMAN:
question is:

The

24. "That at the end of the motion,
the following be added, namely: —

'and having considered the same,
this House notes with regret the
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failure of Government to carry out a
nation-wide dehoarding drive in the
recent months instead of relying on the
good sense of the anti-social hoarder by
offering so-called grace of two weeks to
declare his stocks'."

The motion was negatived.

THEDEPUTY CHAIRMAN;
question is:

The

25. "That at the end of the motion,
the following be added, namely: —

'and having considered the same, this
House notes with regret the failure of
Government to take effective and timely
action against the privately owned rice
mills, many of whom have indulged in
profiteering and blackmarketing, not to

'

speak of taking them over'.

The motion was negatived.

THE DEPUTY CHAIRMAN:
question is:

The

26. "That at the end of the motion,
the following b, added, namely: —

'and having considered the same, this
House is of opinion that the zonal system
needs to be reviewed'."

The motion was negatived.

THE DEPUTY CHAIRMAN;
question is:

The

27. "That at the end of the motion,
the following be added, namely: —

'and having considered the same, this
House Ji of opinion that the
impermissible use of the D.I.R. and other
repressive measures against people's
movements for food and against high
prices aggravates the situation and stands
in the way of enlisting people').; co-

"

operation'.

The motion was negatived.
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THE DEPUTY CHAIRMAN:  The
question is:

28. "That at the end of the motion,
the following be added namely: —

'and having considered the
same, this House is of opinion that
Government should immediately
reorientate its policies dud take
effective steps in order to—m

(a) reduce prices of all essential
commodities;

(b) fix remunerative prices for
the peasants for their produce and
reasonable prices for consumers;

(c) confiscate the stocks of the
big hoarders of foodgrains and other
essential commodities and distribute
such stocks through fair price shops,
ration shops, cheap foodgrain shops
and other distributive agencies under
public control;

(d) open cheap grain shops,
particularly in the distressed areas in
adequate numbers;

(e) carry out a vigorous dehoard-ing
drive to unearth concealed stocks
and set up a network of intelligence
machinery at all levels for keeping
track of movement of foodgrains and
other essential commodities and for
detecting hoarding and speculation;

(f) take over the wholesale
trade in fooodgrains under a fool
proof and elaborate scheme of
State trading;

(g) abolish forward trading
and stock exchange operations;

(h) ensure minimum wages to
agricultural labourers;

(i) ban all evictions, drastically
restrict resumption of land-ownership
by landlords, review with a view to
annulling all mala fide Voluntary
transfer' of lands by the tillers to
landlords, and stop other forms of
fraudulent practices to frustrate land
legislation;

(j) bring under plough cultivable
waste land to the maximum possible
extent by making, in particular, such
lands available to the agricultural
labourers;

(k) effectively enforce and
implement land ceilings keeping in
view the supreme objective of
breaking the prevalent concentration
of ownership in land and of finding
surplus land for distribution among
the agricultural labourers and poor
peasants;

(1) confer the right of ownership
on the cultivating peasants and
prevent fraud on the laws relating to
the abolition of intermediaries;

(m) impiement the recom-
mendations for adequate provision of
both long-term and short-term
credits, especially the latter, through
States Banks and coopera tives at
least to the extent of 75% of the
annual supply of rural credits;

(n) provide financial assistance
and technical advice so that the
poorer sections of the peasants can,
in full measure, avail of and
utilise irrigation facilities;

(o) reduce rents at least in areas
where they are particularly high;

(p) give utmost attention to the
question of minimum material in-
centive for the toiling peasants by
providing them with land, security of
tenure, ownerships etc;, in order to
create labour enthusiasm and thus
step up both per acre yield and over-
all production;

(q) provide food subsidies where
the situation so demands;

(r) set up as many State farms BS
possible on the lines of the
Suratgarh farm;

(s) set a firm time-limit for
attaining i-elf-sufflciency in food
and ending the present reliance on
food imports under PL. 480  at
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the earliest, as well as introduce (and
implement all necessary measures to
achieve this objective;

(t) work out and introduce measures to

attract and enlist people's cooperation in
tackling the problem of food and other
essential commodities on the basis of

Ie

orientated and correct policies." The

motion was negatived.

THEDEPUTY CHAIRMAN:

The

question is:

fo

29. "That at the end of the motion, the
llowing be added, namely: —

'and having considered the
same, this House is of opinion that
Government should take the following
immediate steps for ensuring effective
State trading in foodgrains, proper
distribution, and for fair prices for
peasant-producers and consumers:—

(i) close down with immediate effect
all the forward markets, forward trading
and Speculative price quotations in the
ready market in all foodgrains, oilseeds
and oils;

(ii) prohibit all papers from quoting
these rates in their papers and take strong
action against kerb trading;

(iii) establish a Foodgrains
Corporation within fifteen days;

(iv)! draft services of those
trade agents who do the
actual buying for the wholesalers and
give them due remuneration as
temporary Government employees with
prospects to be absorbed in the
Government Foodgrains Corporation,
which will require the services of
thousands of such purchasing cadres;

(v) fix immediately fair prices to the
peasant-producer and announce them for
this very season; payment of money to
the peasant-sellers to be as quick as that
of the wholesalers;
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(vi) the Government Food-grains
Corporation should have its centres near
the trading mandis but their influence
and surroundings;

2412

(vii) the octroi duties which are
charged on the peasant-produce coming
to the mandis to be suspended with
immediate effect and the affected towns
reimbursed their loss of income from
Government subsidy; this should apply
only to thooe who sell to the purchase
centres of the Government Foodgrains
Corporation;

(viii) requisition the existing godowns
of the wholesalers for stocking
Government grain;

(ix) from now onwards all bank
advances to foodgrains trade to be
completely banned; for this season and
the next, "clean" advances made by
banks should be banned;

(x) establish fair price shops in towns
and villages on the basis of one shop for
500 families, for supplying foodgrains
and other essential articles to the people;
retail traders being utilised for the
running of these shops by guaranteeing
them reasonable profits;

(xi) the Central and State Gov-
ernments should undertake the supply of
foodgrains and other essential
commodities to their employees at
subsidised rates through shops run by the
respective Government departments; in
th, same way, Government must compel
private employers to run subsidised
shops and supply foodgrains and other
essential commodities to their employees
as was agreed to at the Tripartite
Conference;

(xii)  People's Food Committees
representing progressive parties and mass
organisations to be established for the
people to come together for the
implementation of the above-mentioned
measures'." The motion was negatived.
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THE DEPUTY CHAIRMAN: Next, there is
amendment No. 31 of Mr. Chordia.

The question is:

31. "That at the end of the motion, the
following be added namely: —

'and having considered the same. this
House is of opinion that with a view to
finding a permanent solution of the food
problem, the following steps should be
taken:

(1) the prices of foodgrains
should be fixed keeping in view
the cost of food production by the
farmer on marginal land and the
market rates of other produce for
attracting ~ farmers  towards  food
production;

(2) the rates
for irrigation purposes
exceed 6 paise per unit;

of electricity used
should not

(3) the farmer should be relieved of the
burden of unproductive loan;

(4) restrictions should be placed on
the imposition by the Agricultural
Department on farmers of tasks which
are not backed by experience;

(5) (i) cow-dung should be preserved
for being used as manure and steps taken
to prevent cow-dung, being burnt for
fuel;

(i1) the farmers should be given aid for
installing cow-dung gas plants;

(iii)) they should be supplied
electricity for domestic use at cheap
rates, where there is electricity;

(6) arrangements should be made for
the purchase and sale of foodgrains by
Government at prescribed rates;

(7) foodgrains should not be used for
manufacturing starch;

(8) special stress should be laid on
researches that are conducted on food
products;
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(9) special efforts should be made
for saving the agricultural produce from
various diseases;

(10) priority should be given to small
irrigation schemes;

(11) fertilisers should be sup-lied in
sufficient quantity;

(12) Government should not waste
their time and money on-cooperative
farming but instead should giv, all

"

encouragement to farmers'.

The motion was negatived.

THE DEPUTY CHAIRMAN: Then I put
the amendment of Shri Vajpayee to vote, that
is, amendment No. 32.

The question is:

32. "That at the end of the motion, the
following be added namely: —

'and having considered the same, this
House records its utter disappointment
over Government's failure to foresee the
food crisis that has now overtaken the
country and then to meet it by adopting
effective measures to hold the price line
and to make available essential

commodities at reasonable rates'.

The motion was negatived.

THE DEPUTY CHAIRMAN: Next I put
Shri Gurupade Swamy's amendment.

The question is:

30. "That at the end of the motion, the
following be added namely: —

'and having considered the same,
this House approves of the policy of the
Government of India and the steps taken
by it in dealing with the food situa-

"

iton'.
The motion was adopted.

THE DEPUTY CHAIRMAN: Now I shall
put the main motion as amended.
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The question is: THE DEPUTY CHAIRMAN: The House
stands adjourned till 11 A.M. tomorrow.

"That the food situation in the country be

taken into consideration and having

considered the same this House approves of The House then adjourned at

the policy of the Government of India and twenty minutes past five of the

the steps taken by it in dealing with the clock till eleven of the clock on

food situation." Tuesday, the 22nd September.
) 1964.

The motion was adopted.
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